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Bengal Governor, NHRC, NCW visit Malda

SAUGAR SENGUPTA M Kolkata

he riot-affected areas of

Murshidabad on Friday witnessed

a tripartite visit taking place with

Bengal Governor CV Ananda
Bose, members of National Human Rights
Commission (NHRC) and those from
National Commission for Women (NCW)
visiting the “refugee camps” in Malda dis-
trict ignoring Chief Minister Mamata
Banerjee’s advise not to go there till the sit-
uation normalised. Bose said that he as the
Governor took his own decisions to visit
affected areas. “I am going to the field”
Bose said before reaching Malda.

The NHRC team visited the Parlalpur
High School in Malda, where hundreds of
displaced persons have taken shelter since
communal clashes erupted in
Murshidabad on April 11 and 12 during
protests against the Central Government’s
amendments to the Wagf (Amendment)
Act. He further said, “It is Mamata
Banerjees opinion that [ should not go, But
Iwant to. | have my own way of function-
ing. I want to assess things myself," before
preparing a report. CM had earlier said
that the situation in Murshidabad was nor-
mal and appealed all concerned to save the
locals not to visit there.

“I would request non-locals not to visit
Murshidabad right now. I would appeal to
the Governor to wait for a few more days
as confidence-building measures are
underway... I could have gone there ... but
I desisted because I want the peace to

West Bengal Governor CV Ananda Bose arriving at Malda Town railway station to visit a refief camp to
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meet those displaced by the violence that erupted during a protest against the Wagf (Amendment) act

sk SR

return first,” she said.

At least 275 people had thus far been
arrested including the three persons
responsible for the brutal killing of a father
and son duo. The prime accused in that
case has been named as Inzamul and
Dildar Sheikh — one from Suti town and
the other from neighbouring Murarai in
Birbhum district, sources said.

FTl
Apart from the Governor two teams
from National Human Rights Commission
and National Commission for Women too
visited the area.

The NHRC team that visited the Par
Lalpur High School at Baishnabnagar in
Malda, where hundreds of displaced per-
sons have taken shelter in the wake of com-
munal attacks post enactment of the

Waqf laws was greeted with
protests with the evacuees demanding per-
manent BSF camp set up in areas like
Shamsherganj, Suti in Murshidabad dis-
trict. They narrated stories of how they had
to flee their houses in a matter of minutes
to escape attacks.

“Our houses have been burnt to ashes
and our savings worth lakhs including gold
and other items have been looted by the
attackers,’ they complained adding they
had to flee on boats across Bhagirathi River
to neighbouring Malda. They also alleged
that had the BSF not reacted on time they
would not have lived to tell their woes. “We
called the police continuously but they
would either not receive calls or would
arrive late when our houses had been loot-
ed,” the complained.

NCW chief Vijaya Rahatkar said that an
inquiry team had been formed and it
would conduct an extensive report and
submit it. “We have received reports that
women in the affected areas and relief
camps are not being treated properly...
such allegations will also be inquired into”
The life at the relief camp was as good as
that in a prison the ‘refugees’ told the NCW
representatives.

“We are not even allowed to meet our
relatives who come here... the officials do
not behave properly with us... as if we are
beggars which we are not... They're try-
ing to force us to return home, but it's still
unsafe. We want BSF camps in our local-
ities in Dhulian before we consider going
back” they told the visiting officials.

After spending the night in Malda the
NCW team is likely to visit the riot
affected areas of Murshidabad on Saturday.
The team is also likely to meet senior dis-
trict officials and Chief Secretary and State
Director General of Police.

HC forms 3-member panel for
victims' rehabilitation

The Calcutta High Court on Thursday
ordered the formation of a three-member
committee for the identification and
rehabilitation of people displaced by the
violence during the protests over the
Wagf (Amendment) Act in Murshidabad
district.

A division bench comprising justices
Soumen Sen and Raja Basu Chowdhury
also said that its interim order of April 12,
directing the deployment of Central
Armed Police Force (CAPE) in
Murshidabad, will continue.

The court said the three-member com-
mittee will consist of an official each from
the National Human Rights Commission
(NHRC) and the West Bengal Human
Rights Commission (WBHRC), besides
the member secretary of the State Legal
Services Authority (SLSA).

“We deem it appropriate to constitute a
committee consisting of three officers who
shall monitor and coordinate the situation,”
it said. The committee was directed to
identify the displaced persons,
extent of damage caused to properties of
the victims and also collect the data of the
FIRs lodged.
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Ignoring CM’srequest, Bengal
Governor meets riot victims

Focus onyour
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TRIBUNE NEWS SERVICE

NEW DELHI, APRIL I8
Ignoring West Bengal Chief
Minister Mamata Banejee's
request to postpone his visit,
Governor CV Ananda Bose
arrived in Makda on Friday 1o
meet victims who fled commu-
nal violence in Murshidabaed.

Bose went to the Par Lalpur
refugee campinMaldaand met
the people who have taken shd-
ter there. Sources at Raj Bha-
van indicated that Bose may
visit Murshidabad on Saturday:

Communal clashes erupted
in Shamsherganj, Suti, Dhu-
ban and Jangipur in Murshid-
abad on April 11 and 12 during
protests ogainst the Waqgf
(Amendment) Act, resulting in
three deaths. Fearing further
violence, many residents fled
to neighbouring Malda,

The National Human Rights
Commassion (NHRC), taking

suo motu cognisanceof the vio-
lence, sent a fact-{inding team
to Makla. The team visited the
Par Lalpur camp andis expedt-
ed to submit a detatled inquiry
report within three weeks

The National Commission
for Women (NCW), led by
Chairperson Vijaya Rahatkar,
also began a two-day visit to
Malda and Murshidabad to
assess the impact of the vio-
lence on women and mspect
rehabiitaton efforts,

“We have received reports
that women in the affected
areas and relief camps are not
being treated properly. The
NCW has formed an mquiry
commitiee, We willspeak to the
victims and assess the situation
before submitting a detailed
report,” Rahatkar said

The NCW team willspend the
night in Malda and head toMur
shidabad on Saturday: The pan-
el is expected o meet distnct

Bengal Governor CV Aranda Bose meets famil ies affected by the Murshidabad violence in Malda on Rriday. s

officials, victims and eventunlly
call on the Governar, Chief Sec
retary and the DGP on Sunday.

TMC MP Sougata Roy said,
“When the CM requested him
not 10 go to Malda, he should
have respected that But his
intention is to create fension in
the area. The NCW and NHRC
teams visiting the region are
also aiding the BJP in foment-
ing further trouble.”

BIP state president and
Union Minister Sukanta
Magumdar said the ruling party
was nervous because the visits
by the NHRC and the Gover-
nor might uncover the “nexus
between the TMC and the not-
ers’, who, he alleged, were
being protected and appeased
forvote-bank politics

Meanwhile, the VHP said 1t
would hold a nationwide
proteston Saturday todemand
the imposition of President’s
rule in West Bengal

ownminorities:
Indiarejects
B'deshremarks

TriBuUNE NEWS SERVICE

NEW DELHI, APRIL 18

India on Frday rejectad
Bangladesh's remarks calling
for “protection against minoci-
ty Muslim population” m West
Bengal and instead urged
Dhaka to focus on protecting
therights of its own minorities,

The spokesperson for the
Bangladesh interim  govem-
ment chief Muhammad Yunus,
on Thusday ocondemned
attacks on Mushms m Bengal
and asked the Indian Govem-
ment to“fully protect the minor
ity Muslim population’”,

In #ts reaction, Ministry of
External Affmrs (MEA)
spokesperson Randhir Jaswal
said, “We meject the remarks
made by the Bangladesh side
with regard to the incidents in
West Bengal This is a barely
disguised and disingenuous
attempt todraw a parallel with
India’s concems over the
ongoing persecution of minor-
ties in Bangladesh where the
ariminal parpetrators of such
acts continue 1o roam free.”

Jaiswal said, “Instead of mak-
mng unwarmranied comments
and indulging in virtue sig-
naling Bangladesh would do
bettertofocus onprotecting the
rights of its own minornites.”

Bangladesh Chief Adviser's
ress seretary Shafiqul Alam
stated that the country's interim
government “strongly protest-
al” India’s attempts to involve
Bang hdesh in the inadent.
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In the defence of

Urdu, the
linguistic
The Supreme Court decision in

an appeal against municipal
signboards in Urdu serves as an
eye-opener for those who are

blind to the Constitutional

provisions related to the needs
of a multilingual State

‘ efore us is a fellow citizen who

has taken greal pains to take
this matter twice to the High
Court and then twice again
before this court. What the
appellant thinks may also be the
thinking of many of our fellow citizens. These
need to be addressed.” With this meaningful
observation, a division bench of the Supreme
Court has decided an appeal challenging why
the municipal committee of a small township
in Maharashtra wrote its name on its office
signboard, along with Marathi, in Urdu (Var-
shati v State of Maharaeshtra, 2025), The court's
observation cited here reflects its annoyance
and worry about the bias now widely prevail-
ing in society against this beautiful and melo-
dious language born and brought up on Indian
soil and recognised by the Constitu-
tion as one of the country's principal
languages.

The overzealous appellant in the
case had left no stone unturned to
ensure that her conspicuously uncon-
stitutional thinking got the nod of a
competent authority, Step by step,
she agitated for it before the hier-
archy of local bodies, the Bombay
High Court’s Nagpur Bench, and
finally the nation’s apex court. She tried to
strengthen her case with reference to a new
law enacted by the Maharashtra legislature
during the pendency of her appeal in the
Supreme Court, under whose direction the
High Court reviewed its decision but stood by
it. She then returned to the apex eourt for
relief, as if heaven would fall if Urdu was
allowed to remain on the signboard of the
office of her township’s municipality.

Ta h

Mahm

case for
diversity

It was not the first time the court took up
for decision a challenge to the legal tenability
of the use of Urdu language for an official pur-
pose. A Constitution bench of the court had
once rejected an appeal against the declara-
tion of Urdu as the second language in Uttar
Pradesh (Hindi Sahitya Sammelan v State of
UF, 2014). The judgment of Justice Sudhanshu
Dhulia in the case under comment is emi-
nently readable and an eye-opener for those
elements in the society who are blinded by
fanaticism to the abundantly clear constitu-
tional provisions relating to the needs of a
multilingnal State which India has always
been. He began it with an Algerian scholar's
words, “When you learn a language, you don’t
just learn to speak and write a new language.
Youalso learn to be open-minded, liberal, tol-
erant, kind, and considerate towards all man-
kind.” Firmly holding that "Marathi and Urdu
occupy the same pesition under Schedule VIII
of the Constitution of India”, he rejected the
appeal.

The bias against Urdu had raised its ugly
head in the last few decades of the pre-Consti-
tution era. Mohammad Igbal, ereator of Saare
Jahan se achha, Hindostan hamara (Better than
the whole world is our India), had lamented it
in some of his poems of the late 1930s, It
showed its face again during the framing of a
Constitution for independent India,
but the noble architects of that won-
derful charter of governance adopted
in 1950 did their best to nip itin the
bud. First of all, the Constitution
declares, under Part III on the citi-
zens' inviolable fundamental rights,
that any section of eitizens residing in
any part of India having a distinct lan-
guage and seriptof its own shall have
the right to conserve the same (Arti-
cle 29). It then provides answers, in Part VIIT,
toall possible issues that may ever arise in the
future in respect of the use of a chosen lan-
guage as the so-called “official language.”
Here, the Constitution determines the status of
Hindi and English as official languages of the
Union, provides for periodical setting upof a
Presidential Commission and a Parliamentary
Committee to suggest updating of the law on
the subject, and enables each of the states to
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ood

Page No. 6, Size:(21.97)cms X (19.72)cms.

& v i

| ¥

of e '

Under a provision in Part VIl of the Constitution, the Union government is authorised to

ensure the recognition of a minority language for official use in any state.

SCHEDULE VIII NAMES
VARIOUS LANGUAGES FOR
RECOGNITION BY THE STATES
FFOR OTFICIAL PURPOSES.
WIHILE URDU WAS LISTED IN
ITFROM THE BEGINNING, I'T
HAS BEEN AMENDED
REPEATEDLY TO INCLUDL
MORE LOCAL LANGUAGLES

adopt any number of “official” languages.
Remarkably, under a separate provision in
this Part, the Centre is authorised to ensure
recognition of a minority language in any state
for official use. Finally, Schedule VIII of the
Constitution names various languages for rec-
ognition by the states for official purposes,
While Urdu was listed in it from the very
beginning, the Schedule has been repeatedly
amended to include in it more Jocal languages.

In the case under comment, Justice Dhulia
said, “The prejudice against Urdu stems from
the misconception that Urdu is alien to India.
This opinion, we are afraid, is incorrect as
Urdu, like Marathi and Hindi, is an Indo-Ar-
yan langnage. It is a language which was born
in this land. Urdu developed and flourished in
India due to the need for people belonging to
different cultural milieus who wanted to

HTPHOTO

exchange ideas and communicate amongst
themselves, Over the centuries, it attained ever
greater refinement and became the language
of choice for many acclaimed poets.”

The learned judge cited the glowing tributes
to Urdu ence paid by former Chief Justice of
Indiaand NHRC chairman MN Venkatachal-
iah, who said, “Urdu language conjures up and
inspires deeply emotive sentiments and
thoughts from the sublimity of the mystic to
the romantic and the earthy, of perfumes of
camaraderie, of music and life's wistfulness,
and a whole range of human relationships, Its
rich literature and lore is a treasure house of
the noblest thoughts on life’s mysteries.” To
these accolades, Dhulia added that Urdu
remains “the finest specimen of ganga-famni
tahzeeh (interwoven cultural traditions) or the
Hindustani tahzeeb (Indian culture), which is
the composite cultural ethos of the plains of
northern and central India,” Concluding his
judgment, the learned judge said, “We, the
people of India, have taken great pain in
resolving the language issue at the Centre,
which is our unigue achievement considering
the linguistic diversity of the nation.” But will
this latest verdict of our apex court succeed in
disciplining the jealous opponents of one of
the sweetest languages of the country?

Tahir Mahmood is professor of law and former
member of the Law Commission of India. The
views expressed are personal
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West Bengal Governor meets
Murshidabad violence victims

Bose says the purpose of the visit is to establish normalcy; Chief Minister Mamata Banerjee had

urged him to postpone his visit; NHRC and NCW teams also speak to victims at Malda relief camp

Shiv Sahay Singh
KOLKATA

eams from the Na-
T tional Human
Rights Commission

(NHRC) and National Com-
mission for Women
(NCW), as well as West
Bengal Governor C.V.
Ananda Bose, visited Mal-
da district on Friday to
meet people affected by
the recent violence in Mur-
shidabad district.
Hundreds of people had
taken shelter in a school in
Malda after fleeing from
violence in the Dhulian
and Samsherganj areas of
Murshidabad on April 11
and 12. Chief Minister Ma-
mata Banerjee had urged
the Governor not to visit
the violence-affected areas
and wait for the situation
to normalise. Mr. Bose, ho-
wever, insisted that he
should visit the field to as-
sess the situation for him-

self before sending reports
to the authorities
concerned.

“The purpose of my vi-
sit is to establish normalcy

h
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and ensure peace in the so-
ciety,” Mr. Bose told jour-
nalists. “What has hap-
pened should never
happen in West Bengal,”
he said, adding that steps
should be taken to ensure
that the people return to
their homes.

While the Governor met
people in the relief camp, a
group of protesters asked
why reporters had not
been allowed inside the
camp with him.

Taking stock: CV. Ananda Bose meets the displaced families at a

shelter home in Malda on Friday. ani
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The NHRC had taken
suo motu cognisance of the
violence at Murshidabad
and the members of the
NHRC team spoke to fami-
lies taking shelter in the
Parlalpur High School in
Malda. The NCW delega-
tion, led by Vijaya Kishore
Rahatkar, also met the fa-
milies affected.

“We have received re-
ports that women in the af-
fected areas and relief
camps are not being treat-

ed properly. The NCW has
formed an inquiry commit-
tee. We will speak to the
victims and assess the sit-
uation before submitting a
detailed report,” Ms. Ra-
hatkar told media persons
while leaving for Kolkata.
The NCW team is expected
to visit Murshidabad on
Sunday.

‘Fomenting trouble’
The Governor’s visit and
the presence of members
of the NCW and NHRC in
Malda evoked a strong res-
ponse from the leaders of
the ruling Trinamool Con-
gress, who accused the Go-
vernor of acting in an “ir-
responsible manner”.
“When the CM had re-
quested him, he should
have honoured it. But his
intention is to create ten-
sions in the area and create
trouble. The NCW and
NHRC teams are also visit-
ing the area to help the BJP
foment more trouble, and
they don’t want restoration
of normalcy in the area,”
Trinamool Congress MP
Sougata Roy said.
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NHRC, NCW teamsyvisit
Malda reliefcamps

Aroundd400families weredisplaced bvtheﬂ Aprll \nolence inMurshidabad

STATESMAN NEWS SERVICE
KOLKATA, 18 APRIL

three-member del-
egation from the
National Human
ights Commission
(NHRC) visited the Parlalpur
camp on Friday. The team
amived at Maldatown station
around 10.30 a.m. by the
Vande Bharat Express and
headed straight to the camp.

There, they spenttime lis-
tening tofirst-hand accounts
from the displaced families
and documented their griev-
ances, Including concerns
aboutviolence and the hard-
ships they've endured since
being uprooted. The team
declined to speakto the media,
butsources confirmedarepon
will soon be submitted to
Commission authorities in
Delhi.

In the wake of the recent
violence in Murshidabad dur-

ingprotests against the Waqf

(Amendment) Act, 2025, sep-
arate delegations from the
National HumanRights Com-
mission (NHRC) and the
National Commission for
Women (NCW) visited Malda
on Friday to assess the ground
situation and meet victims
taking refuge inreliefl camps.

Around 400 families dis-
placed by the 11 Aprilviolence

in Suti and Samserganjhave
taken shelter at the school
While the exact number
remains unclear, the NHRC
members spent nearly an
hour interacting with the
affected families, inquiring
aboutthe sequence ofevents,
the circumstances that forced
them toflee, and theircurrent
living conditions. However,
the team declined to speak
to the media. Tension flared
soon after the NHRC team
left the premises, with pro-
testers surrounding the police
and alleging that they were
being prevented fromstepping
putside the camp and even
denied access to visiting rel-
atives. The incident created
abriefstir at the school prem-
15e8,

Meanwhile, a siv-member

delegationfrom the NCW led
by Chairperson Vijaya
Rahatikar also visited Malda
on Friday, following reporis
of violence and atrocities
against women during the
clashes. The teamhadarrived
in Kolkata on Thursday and
travelled to Berham pore before
heading for Malda, Ahead of
theirvisittothe camps, NCW
memberDr Archana Majum-
dar accused the police of
trying to send victims back
home prematurely. "We have
receivedinformation that the
police are attempting to dis-
perse the camp even before
our visit. Had theirint elligence
worked effectively, this situ-
ation couldhavebeen avoid-
ed,” she told the press.
According to state police
reports, normaleyis gradually

returning to the region, with
70 per cent of shops reopening
and 85 displaced individuals
already returning to their
homes, However, many others
have either migrated to Jhark-
hand’s Pakur districtor con-
tinue to live in temporary
reliefcamps. Both NHRCand
NCW are expected to submit
detailed reportsontheirfind-
ingsto the central government
upon returning to Delhi.
Earlier on Thursday, the Raj
Bhavanwoulddo everything
passible in collaboration with
the Union and the stategov-
ernments for the victims
affected by the recent violence
in the state.

"Raj Bhavan willdo every-
thing possible for the victim
in collaboration with the state
and central government, " Mr
Bose said. He alsostated that
his visit to the violence-
affected places was to getan
"objective view” of the mat-
ter."l am going to the field o
see for myselfthe realites of
the field. 1 will have an objective
view of the matter. The situ-
ation hasbeen broughtunder
control. We should take further
steps to prevent similar
instances in future. lwill cer-
tainly visit Murshidabad. Peo-
plefromthe area have requesi-
ed to have a BSF campthere,”
he added,
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West Bengal Governor meets
Murshidabad violence victims

Bose says the purpose of the visit is to establish normalcy: Chief Minister Mamata Banerjee had

urged him to postpone his visit; NHRC and NCW teams also speak to victims at Malda relief camp

Shiv Sahay Singh
KOLKATA

eams from the Na-
T tional Human
Rights Commission

(NHRC) and National Com-
mission for  Women
(NCW), as well as West
Bengal Governor C.V.
Ananda Bose, visited Mal-
da district on Friday to
meet people affected by
the recent violence in Mur-
shidabad district.

Hundreds of people had
taken shelter in a school in
Malda after fleeing from
violence in the Dhulian
and Samsherganj areas of
Murshidabad on April 11
and 12. Chief Minister Ma-
mata Banerjee had urged
the Governor not to visit
the violence-affected areas
and wait for the situation
to normalise. Mr. Bose, ho-
wever, insisted that he
should visit the field to as-
sess the situation for him-
self before sending reports
to the authorities
concerned.

“The purpose of my vi-
sit is to establish normalcy

and ensure peace in the so-
ciety,” Mr. Bose told jour-
nalists. “What has hap-
pened should never
happen in West Bengal,”
he said, adding that steps
should be taken to ensure
that the people return to
their homes.

While the Governor met
people in the relief camp, a
group of protesters asked
why reporters had not
been allowed inside the
camp with him.

Taking stock: CV. Ananda Bose meets the displaced families at a
shelter home in Malda on Friday. ani

L)

The NHRC had taken
suo motu cognisance of the
violence at Murshidabad
and the members of the
NHRC team spoke to fami-
lies taking shelter in the
Parlalpur High School in
Malda. The NCW delega-
tion, led by Vijaya Kishore
Rahatkar, also met the fa-
milies affected.

“We have received re-
ports that women in the af-
fected areas and relief
camps are not being treat-

ed properly. The NCW has
formed an inquiry commit-
tee. We will speak to the
victims and assess the sit-
uation before submitting a
detailed report,” Ms. Ra-
hatkar told media persons
while leaving for Kolkata.
The NCW team is expected
to visit Murshidabad on
Sunday.

‘Fomenting trouble’
The Governor’s visit and
the presence of members
of the NCW and NHRC in
Malda evoked a strong res-
ponse from the leaders of
the ruling Trinamool Con-
gress, who accused the Go-
vernor of acting in an “ir-
responsible manner”.
“When the CM had re-
quested him, he should
have honoured it. But his
intention is to create ten-
sions in the area and create
trouble. The NCW and
NHRC teams are also visit-
ing the area to help the BJP
foment more trouble, and
they don’t want restoration
of normalcy in the area,”
Trinamool Congress MP
Sougata Roy said.
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Guv defies Mamata, meets riot victims

PNS m KOLKATA

Back-to-back visits by two
rights panels on Friday, fol-
lowed by an Impact assessment
trip by West Bengal Governor
CV Ananda Bose to a high
school in Malda — now func-
tioning as a relief shelter for
several hundred residents dis-
placed by communal violence
in Murshidabad — provided
the victims with an opportuni-
3' to voice their grievances

irectly to the visiting officials.

The visits also prompted
the homeless camp inmates to
stage a aﬁ)mlest against local
police alleging "confinement

like prisoners”.

Teams from the National
Human Rights Commission
(NHR@) and National
Commission for Women
(NCW) on Friday visited the
Parlalpur High School relief
camp in Baishnabnagar,
Malga, to meet the
Murshidabad riot victims, even
as Governor Bose defied Chief
Minister Mamata Banerjee's
appeal to defer his visit and
interacted with the displaced,
prompting the TMC to allege
political provocation.

Bose assured the victims
sheltered at the refugee camp
of taking "proactive action” to

redress their grievances.

The Governor, who took a

train from Kolkata to reach
Malda town, spoke to the chil-
dren, women and men at the
camp.
"I met the family members
who are in the camp here. I lis-
tened to their grievances and
understood their feelings. They
have briefed me in detail and
also told me what they want-
ed. There will certainly be
some proactive action taken,”
Bose said after the meeting.

Earlier in the day, Bose said
he would "verify reports from
the field, visit hospitals, resi-
dences and relief camps.
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West Bengal Governor meets

Murshida

d violence victims

Bose says the purpose of the visit is to establish normalcy; Chief Minister Mamata Banerjee had

urged him to postpone his visit; NHRC and NCW teams also speak to victims at Malda relief camp

Shiv sahay Singh
KDLKATA

eams from the Na-
tional Human
Rights Commission
mﬂmmNmﬂCom
mission for Women
(NCW), as well as West
Bengal Governor CV.
Ananda Bose, visited Mal-
da district on Friday to
meet people affected by
the recent violence in Mur-
shidabad district.
Hundreds of people had
taken shelter in a school in
Malda after fleeing from
viclence in the Dhulian
and Samsherganj areas of
Murshidabad on April il
and 12. Chief Minister Ma-
mata Banerjee had urged
the Governor not to visit
the violence-affected areas
and wait for the situation
to normalise. Mr. Bose, ho-
wever, msisted that he
should visit the field to as-
sess the situation for him-
self before sending reports

to the authorities
concerned.
“The purpose of my vi-

sit is to establish normalcy

l‘nlxhg md: v Manda Bose measthe dlsplaced familes aa
shelter home In Makda on Friday.

and ensure peace in the so-
cliety,” Mr. Bose told jour-
mlist.! “What has hap-

should never
happen in West Bengal,”
he said, adding that steps
should be taken to ensure
that the people retum to
their homes.

While the Governor met
peoplein the relief camp, a
group of protesters asked
why reporters had not
been allowed inside the
camp with him.

The NHRC had taken
suo motu cognisance of the
violence at Murshidabad
and the members of the
NHRC team spoke to fami-
lies taking shelter in the
Parlalpur High School in
Malda. The NCW delega-
tion, led by Vijaya Kishore
Rahatkar, also met the fa-
milies affected.

“We have received re-

that women in the af-

fected areas and relief

camps are not being treat-

tee. Wewillspenktothe
victims and assess the sit-
uation before snbmitting a
detailed report,” Ms. Ra-
hatkar told media persons
while leaving for Kolkata.
The NCW team is expected
to visit Murshidabad on
Sunday.

‘Fomenting trouble’
The Governor's visit and
the presence of members
of the NCW and NHRC in
Malda evoked a strong res-
ponse from the leaders of
the ruling Trinamool Con-
gress, who accused the Go-
vernor of acting in an “ir-
responsible manner”™.
“When the CM had re-
quested him, he should
have honoured it. But his
intention is to create ten-
sions in the area and create
trouble. The NCW and
NHRC teams are also visit-
ing the area to help the BJP
foment mare trouble, and
they don’t want restoration
of normalcy in the area”
Trinamool Congress MP
Sougata Roy said.
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Guv defies Mamata, meets riot victims

PNS m KOLKATA

Back-to-back visits by two
rights panels on Friday, fol-
lowed by an Impact assessment
trip by West Bengal Governor
CV Ananda Bose to a high
school in Malda — now func-
tioning as a relief shelter for
several hundred residents dis-
placed by communal violence
in Murshidabad — provided
the victims with an opportuni-
3' to voice their grievances

irectly to the visiting officials.

The visits also prompted
the homeless camp inmates to
stage a aﬁ)mlest against local
police alleging "confinement

like prisoners”.

Teams from the National
Human Rights Commission
(NHR@) and National
Commission for Women
(NCW) on Friday visited the
Parlalpur High School relief
camp in Baishnabnagar,
Malga, to meet the
Murshidabad riot victims, even
as Governor Bose defied Chief
Minister Mamata Banerjee's
appeal to defer his visit and
interacted with the displaced,
prompting the TMC to allege
political provocation.

Bose assured the victims
sheltered at the refugee camp
of taking "proactive action” to

redress their grievances.

The Governor, who took a

train from Kolkata to reach
Malda town, spoke to the chil-
dren, women and men at the
camp.
"I met the family members
who are in the camp here. I lis-
tened to their grievances and
understood their feelings. They
have briefed me in detail and
also told me what they want-
ed. There will certainly be
some proactive action taken,”
Bose said after the meeting.

Earlier in the day, Bose said
he would "verify reports from
the field, visit hospitals, resi-
dences and relief camps.
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Bengal Governor, - NCW visit Malda

SAUGAR SENGUPTA M Kolkata

he riot-affected areas of

Murshidabad on Friday witnessed

a tripartite visit taking place with

Bengal Governor CV Ananda
Bose, members of National Human Rights
Commission (NHRC) and those from
National Commission for Women (NCW)
visiting the “refugee camps™ in Malda dis-
trict ignoring Chief Minister Mamata
Banerjee’s advise not to go there till the sit-
uation normalised. Bose said that he as the
Governor took his own decisions to visit
affected areas. “1 am going to the field”
Bose said before reaching Malda.

The NHRC team visited the Parlalpur
High School in Malda, where hundreds of
displaced persons have taken shelter since
communal clashes erupted in
Murshidabad on April 11 and 12 during
protests against the Central Government's
amendments to the Wagf (Amendment)
Act. He further said, “It is Mamata
Banerjee's uh»im'on that I should not go. But
[ want to. I have my own way of function-
ing. I want to assess things myself" before
preparing a report. CM had earlier said
that the situation in Murshidabad was nor-
mal and appealed all concerned to save the
locals not to visit there.

“I would request non-locals not to visit
Murshidabad right now. I would appeal to
the Governor to wait for a few more days
as confidence-building measures are
underway... I could have gone there ... but
I desisted because 1 want the peace to

West Bengal Governor CV Ananda Bose amiving at Malda Town raiway station to visit a relief camp to
meet those displaced by the viclence that erupted during a protest against the Wagf (Amendment) acr.
2025 in Malda on Friday

return first,” she said.

At least 275 people had thus far been
arrested including the three persons
responsible for the brutal killing of a father
and son duo. The prime accused in that
case has been named as Inzamul and
Dildar Sheikh — one from Suti town and
the other from neighbouring Murarai in
Birbhum district, sources said.

Apart from the Governor two teams
from National Human Rights Commission
and National Commission for Women too
visited the area.

The NHRC team that visited the Par
Lalpur High School at Baishnabnagar in
Malda, where hundreds of displaced per-
sons have taken shelter in the wake of com-
munal attacks post enactment of the

Waqf laws was greeted with
protests with the evacuees demanding per-
manent BSF camp set up in areas like
Shamsherganj, Suti in Murshidabad dis-
trict. They narrated stories of how they had
to flee their houses in a matter of minutes
to escape attacks.

“Our houses have been burnt to ashes
and our savings worth lakhs including gold
and other items have been looted by the
attackers,’ they complained adding they
had to flee on boats across Bhagirathi River
to neighbouring Malda. They also alleged
that had the BSF not reacted on time they
would not have lived to tell their woes, “We
called the police continuously but they
would either not receive calls or would
arrive late when our houses had been loot-
ed,” the complained.

NCW chief Vijaya Rahatkar said that an
inquiry team had been formed and it
would conduct an extensive report and
submit it. “We have received reports that
women in the affected areas and relief
camps are not being treated properly...
stich allegations will also be inquired into.”
The life at the relief camp was as good as
that in a prison the 'refugees’ told the NCW
representatives.

“We are not even allowed to meet our
relatives who come here... the officials do
not behave properly with us... as if we are
beggars which we are not... They're try-
ing to force us to return home, but it’s still
unsafe. We want BSF camps in our local-
ities in Dhulian before we consider going
back,” they told the visiting officials.

After spenchng the night in Malda the
NCW team is likely to visit the riot
affected areas of Murshidabad on Saturday.
The team is also likely to meet senior dis-
trict officials and Chief Secretary and State
Director General of Police.

HC forms 3-member panel for
victims' rehabilitation

The Calcutta High Court on Thursday
ordered the formation of a three-member
committee for the identification and
rehabilitation of people displaced by the
violence during the protests over the
Wagf (Amendment) Actin Murshidabad
district.

A division bench comprising justices
Soumen Sen and Raja Basu Chowdhury
also said that its interim order of April 12,
directing the deployment of Central
Armed Police Force (CAPF) in
Murshidabad, will continue.

The court said the three-member com-
mittee will consist of an official each from
the National Human Rights Commission
(NHRC) and the West Bengal Human
Rights Commission (WBHRC), besides
the member secretary of the State Legal
Services Authority (SLSA).

“We deem it appropriate to constitute a
committee consisting of three officers who
shall monitor and coordinate the situation,”
it said. The committee was directed to
identify the displaced persons,
extent of damage caused to properties of
the victims and also collect the data of the
FIRs lodged.
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Bengal Governor, - NCW visit Malda

SAUGAR SENGUPTA M Kolkata

he riot-affected areas of

Murshidabad on Friday witnessed

a tripartite visit taking place with

Bengal Governor CV Ananda
Bose, members of National Human Rights
Commission (NHRC) and those from
National Commission for Women (NCW)
visiting the “refugee camps™ in Malda dis-
trict ignoring Chief Minister Mamata
Banerjee’s advise not to go there till the sit-
uation normalised. Bose said that he as the
Governor took his own decisions to visit
affected areas. “1 am going to the field”
Bose said before reaching Malda.

The NHRC team visited the Parlalpur
High School in Malda, where hundreds of
displaced persons have taken shelter since
communal clashes erupted in
Murshidabad on April 11 and 12 during
protests against the Central Government's
amendments to the Wagf (Amendment)
Act. He further said, “It is Mamata
Banerjee's uh»im'on that I should not go. But
[ want to. I have my own way of function-
ing. I want to assess things myself" before
preparing a report. CM had earlier said
that the situation in Murshidabad was nor-
mal and appealed all concerned to save the
locals not to visit there.

“I would request non-locals not to visit
Murshidabad right now. I would appeal to
the Governor to wait for a few more days
as confidence-building measures are
underway... I could have gone there ... but
I desisted because 1 want the peace to

West Bengal Governor CV Ananda Bose amiving at Malda Town raiway station to visit a relief camp to
meet those displaced by the viclence that erupted during a protest against the Wagf (Amendment) acr.
2025 in Malda on Friday

return first,” she said.

At least 275 people had thus far been
arrested including the three persons
responsible for the brutal killing of a father
and son duo. The prime accused in that
case has been named as Inzamul and
Dildar Sheikh — one from Suti town and
the other from neighbouring Murarai in
Birbhum district, sources said.

Apart from the Governor two teams
from National Human Rights Commission
and National Commission for Women too
visited the area.

The NHRC team that visited the Par
Lalpur High School at Baishnabnagar in
Malda, where hundreds of displaced per-
sons have taken shelter in the wake of com-
munal attacks post enactment of the

Waqf laws was greeted with
protests with the evacuees demanding per-
manent BSF camp set up in areas like
Shamsherganj, Suti in Murshidabad dis-
trict. They narrated stories of how they had
to flee their houses in a matter of minutes
to escape attacks.

“Our houses have been burnt to ashes
and our savings worth lakhs including gold
and other items have been looted by the
attackers,’ they complained adding they
had to flee on boats across Bhagirathi River
to neighbouring Malda. They also alleged
that had the BSF not reacted on time they
would not have lived to tell their woes, “We
called the police continuously but they
would either not receive calls or would
arrive late when our houses had been loot-
ed,” the complained.

NCW chief Vijaya Rahatkar said that an
inquiry team had been formed and it
would conduct an extensive report and
submit it. “We have received reports that
women in the affected areas and relief
camps are not being treated properly...
stich allegations will also be inquired into.”
The life at the relief camp was as good as
that in a prison the 'refugees’ told the NCW
representatives.

“We are not even allowed to meet our
relatives who come here... the officials do
not behave properly with us... as if we are
beggars which we are not... They're try-
ing to force us to return home, but it’s still
unsafe. We want BSF camps in our local-
ities in Dhulian before we consider going
back,” they told the visiting officials.

After spenchng the night in Malda the
NCW team is likely to visit the riot
affected areas of Murshidabad on Saturday.
The team is also likely to meet senior dis-
trict officials and Chief Secretary and State
Director General of Police.

HC forms 3-member panel for
victims' rehabilitation

The Calcutta High Court on Thursday
ordered the formation of a three-member
committee for the identification and
rehabilitation of people displaced by the
violence during the protests over the
Wagf (Amendment) Actin Murshidabad
district.

A division bench comprising justices
Soumen Sen and Raja Basu Chowdhury
also said that its interim order of April 12,
directing the deployment of Central
Armed Police Force (CAPF) in
Murshidabad, will continue.

The court said the three-member com-
mittee will consist of an official each from
the National Human Rights Commission
(NHRC) and the West Bengal Human
Rights Commission (WBHRC), besides
the member secretary of the State Legal
Services Authority (SLSA).

“We deem it appropriate to constitute a
committee consisting of three officers who
shall monitor and coordinate the situation,”
it said. The committee was directed to
identify the displaced persons,
extent of damage caused to properties of
the victims and also collect the data of the
FIRs lodged.
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Bengal Governor, - NCW visit Malda

SAUGAR SENGUPTA M Kolkata

he riot-affected areas of

Murshidabad on Friday witnessed

a tripartite visit taking place with

Bengal Governor CV Ananda
Bose, members of National Human Rights
Commission (NHRC) and those from
National Commission for Women (NCW)
visiting the “refugee camps™ in Malda dis-
trict ignoring Chief Minister Mamata
Banerjee’s advise not to go there till the sit-
uation normalised. Bose said that he as the
Governor took his own decisions to visit
affected areas. “1 am going to the field”
Bose said before reaching Malda.

The NHRC team visited the Parlalpur
High School in Malda, where hundreds of
displaced persons have taken shelter since
communal clashes erupted in
Murshidabad on April 11 and 12 during
protests against the Central Government’s
amendments to the Wagf (Amendment)
Act. He further said, “It is Mamata
Banerjee's uEim'on that I should not go. But
[ want to. I have my own way of function-
ing. I want to assess things myself" before
preparing a report. CM had earlier said
that the situation in Murshidabad was nor-
mal and appealed all concerned to save the
locals not to visit there.

“I would request non-locals not to visit
Murshidabad right now. I would appeal to
the Governor to wait for a few more days
as confidence-building measures are
underway... I could have gone there ... but
I desisted because 1 want the peace to

West Bengal Governor CV Ananda Bose amiving at Malda Town raiway station to visit a relief camp to
meet those displaced by the viclence that erupted during a protest against the Wagf (Amendment) acL
2025 in Malda on Friday

return first,” she said.

At least 275 people had thus far been
arrested including the three persons
responsible for the brutal killing of a father
and son duo. The prime accused in that
case has been named as Inzamul and
Dildar Sheikh — one from Suti town and
the other from neighbouring Murarai in
Birbhum district, sources said.

Apart from the Governor two teams
from National Human Rights Commission
and National Commission for Women too
visited the area.

The NHRC team that visited the Par
Lalpur High School at Baishnabnagar in
Malda, where hundreds of displaced per-
sons have taken shelter in the wake of com-
munal attacks post enactment of the

Waqf laws was greeted with
protests with the evacuees demanding per-
manent BSF camp set up in areas like
Shamsherganj, Suti in Murshidabad dis-
trict. They narrated stories of how they had
to flee their houses in a matter of minutes
to escape attacks.

“Our houses have been burnt to ashes
and our savings worth lakhs including gold
and other items have been looted by the
attackers,’ they complained adding they
had to flee on boats across Bhagirathi River
to neighbouring Malda. They also alleged
that had the BSF not reacted on time they
would not have lived to tell their woes, “We
called the police continuously but they
would either not receive calls or would
arrive late when our houses had been loot-
ed,” the complained.

NCW chief Vijaya Rahatkar said that an
inquiry team had been formed and it
would conduct an extensive report and
submit it. “We have received reports that
women in the affected areas and relief
camps are not being treated properly...
stich allegations will also be inquired into.”
The life at the relief camp was as good as
that in a prison the 'refugees’ told the NCW
representatives.

“We are not even allowed to meet our
relatives who come here... the officials do
not behave properly with us... as if we are
beggars which we are not... They're try-
ing to force us to return home, but it’s still
unsafe. We want BSF camps in our local-
ities in Dhulian before we consider going
back,” they told the visiting officials.

After spendmg the night in Malda the
NCW team is likely to visit the riot
affected areas of Murshidabad on Saturday.
The team is also likely to meet senior dis-
trict officials and Chief Secretary and State
Director General of Police.

HC forms 3-member panel for
victims' rehabilitation

The Calcutta High Court on Thursday
ordered the formation of a three-member
committee for the identification and
rehabilitation of people displaced by the
violence during the protests over the
Wagf (Amendment) Act in Murshidabad
district.

A division bench comprising justices
Soumen Sen and Raja Basu Chowdhury
also said that its interim order of April 12,
directing the deployment of Central
Armed Police Force (CAPF) in
Murshidabad, will continue.

The court said the three-member com-
mittee will consist of an official each from
the National Human Rights Commission
(NHRC) and the West Bengal Human
Rights Commission (WBHRC), besides
the member secretary of the State Legal
Services Authority (SLSA).

“We deem it appropriate to constitute a
committee consisting of three officers who
shall monitor and coordinate the situation,”
it said. The committee was directed to
identify the displaced persons,
extent of damage caused to properties of
the victims and also collect the data of the
FIRs lodged.
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Bengal Governor, - NCW visit Malda

SAUGAR SENGUPTA M Kolkata

he riot-affected areas of

Murshidabad on Friday witnessed

a tripartite visit taking place with

Bengal Governor CV Ananda
Bose, members of National Human Rights
Commission (NHRC) and those from
National Commission for Women (NCW)
visiting the “refugee camps™ in Malda dis-
trict ignoring Chief Minister Mamata
Banerjee’s advise not to go there till the sit-
uation normalised. Bose said that he as the
Governor took his own decisions to visit
affected areas. “1 am going to the field”
Bose said before reaching Malda.

The NHRC team visited the Parlalpur
High School in Malda, where hundreds of
displaced persons have taken shelter since
communal clashes erupted in
Murshidabad on April 11 and 12 during
protests against the Central Government’s
amendments to the Wagf (Amendment)
Act. He further said, “It is Mamata
Banerjee's uEim'on that I should not go. But
[ want to. I have my own way of function-
ing. I want to assess things myself" before
preparing a report. CM had earlier said
that the situation in Murshidabad was nor-
mal and appealed all concerned to save the
locals not to visit there.

“I would request non-locals not to visit
Murshidabad right now. I would appeal to
the Governor to wait for a few more days
as confidence-building measures are
underway... I could have gone there ... but
I desisted because 1 want the peace to

West Bengal Governor CV Ananda Bose amiving at Malda Town raiway station to visit a relief camp to
meet those displaced by the viclence that erupted during a protest against the Wagf (Amendment) acL
2025 in Malda on Friday

return first,” she said.

At least 275 people had thus far been
arrested including the three persons
responsible for the brutal killing of a father
and son duo. The prime accused in that
case has been named as Inzamul and
Dildar Sheikh — one from Suti town and
the other from neighbouring Murarai in
Birbhum district, sources said.

Apart from the Governor two teams
from National Human Rights Commission
and National Commission for Women too
visited the area.

The NHRC team that visited the Par
Lalpur High School at Baishnabnagar in
Malda, where hundreds of displaced per-
sons have taken shelter in the wake of com-
munal attacks post enactment of the

Waqf laws was greeted with
protests with the evacuees demanding per-
manent BSF camp set up in areas like
Shamsherganj, Suti in Murshidabad dis-
trict. They narrated stories of how they had
to flee their houses in a matter of minutes
to escape attacks.

“Our houses have been burnt to ashes
and our savings worth lakhs including gold
and other items have been looted by the
attackers,’ they complained adding they
had to flee on boats across Bhagirathi River
to neighbouring Malda. They also alleged
that had the BSF not reacted on time they
would not have lived to tell their woes, “We
called the police continuously but they
would either not receive calls or would
arrive late when our houses had been loot-
ed,” the complained.

NCW chief Vijaya Rahatkar said that an
inquiry team had been formed and it
would conduct an extensive report and
submit it. “We have received reports that
women in the affected areas and relief
camps are not being treated properly...
stich allegations will also be inquired into.”
The life at the relief camp was as good as
that in a prison the 'refugees’ told the NCW
representatives.

“We are not even allowed to meet our
relatives who come here... the officials do
not behave properly with us... as if we are
beggars which we are not... They're try-
ing to force us to return home, but it’s still
unsafe. We want BSF camps in our local-
ities in Dhulian before we consider going
back,” they told the visiting officials.

After spendmg the night in Malda the
NCW team is likely to visit the riot
affected areas of Murshidabad on Saturday.
The team is also likely to meet senior dis-
trict officials and Chief Secretary and State
Director General of Police.

HC forms 3-member panel for
victims' rehabilitation

The Calcutta High Court on Thursday
ordered the formation of a three-member
committee for the identification and
rehabilitation of people displaced by the
violence during the protests over the
Wagf (Amendment) Act in Murshidabad
district.

A division bench comprising justices
Soumen Sen and Raja Basu Chowdhury
also said that its interim order of April 12,
directing the deployment of Central
Armed Police Force (CAPF) in
Murshidabad, will continue.

The court said the three-member com-
mittee will consist of an official each from
the National Human Rights Commission
(NHRC) and the West Bengal Human
Rights Commission (WBHRC), besides
the member secretary of the State Legal
Services Authority (SLSA).

“We deem it appropriate to constitute a
committee consisting of three officers who
shall monitor and coordinate the situation,”
it said. The committee was directed to
identify the displaced persons,
extent of damage caused to properties of
the victims and also collect the data of the
FIRs lodged.
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Bengal Governor, - NCW visit Malda

SAUGAR SENGUPTA M Kolkata

he riot-affected areas of

Murshidabad on Friday witnessed

a tripartite visit taking place with

Bengal Governor CV Ananda
Bose, members of National Human Rights
Commission (NHRC) and those from
National Commission for Women (NCW)
visiting the “refugee camps™ in Malda dis-
trict ignoring Chief Minister Mamata
Banerjee’s advise not to go there till the sit-
uation normalised. Bose said that he as the
Governor took his own decisions to visit
affected areas. “1 am going to the field”
Bose said before reaching Malda.

The NHRC team visited the Parlalpur
High School in Malda, where hundreds of
displaced persons have taken shelter since
communal clashes erupted in
Murshidabad on April 11 and 12 during
protests against the Central Government's
amendments to the Wagf (Amendment)
Act. He further said, “It is Mamata
Banerjee's uh»im'on that I should not go. But
[ want to. I have my own way of function-
ing. I want to assess things myself" before
preparing a report. CM had earlier said
that the situation in Murshidabad was nor-
mal and appealed all concerned to save the
locals not to visit there.

“I would request non-locals not to visit
Murshidabad right now. I would appeal to
the Governor to wait for a few more days
as confidence-building measures are
underway... I could have gone there ... but
I desisted because 1 want the peace to

West Bengal Governor CV Ananda Bose amiving at Malda Town raiway station to visit a relief camp to
meet those displaced by the viclence that erupted during a protest against the Wagf (Amendment) acr.
2025 in Malda on Friday

return first,” she said.

At least 275 people had thus far been
arrested including the three persons
responsible for the brutal killing of a father
and son duo. The prime accused in that
case has been named as Inzamul and
Dildar Sheikh — one from Suti town and
the other from neighbouring Murarai in
Birbhum district, sources said.

Apart from the Governor two teams
from National Human Rights Commission
and National Commission for Women too
visited the area.

The NHRC team that visited the Par
Lalpur High School at Baishnabnagar in
Malda, where hundreds of displaced per-
sons have taken shelter in the wake of com-
munal attacks post enactment of the

Waqf laws was greeted with
protests with the evacuees demanding per-
manent BSF camp set up in areas like
Shamsherganj, Suti in Murshidabad dis-
trict. They narrated stories of how they had
to flee their houses in a matter of minutes
to escape attacks.

“Our houses have been burnt to ashes
and our savings worth lakhs including gold
and other items have been looted by the
attackers,’ they complained adding they
had to flee on boats across Bhagirathi River
to neighbouring Malda. They also alleged
that had the BSF not reacted on time they
would not have lived to tell their woes, “We
called the police continuously but they
would either not receive calls or would
arrive late when our houses had been loot-
ed,” the complained.

NCW chief Vijaya Rahatkar said that an
inquiry team had been formed and it
would conduct an extensive report and
submit it. “We have received reports that
women in the affected areas and relief
camps are not being treated properly...
stich allegations will also be inquired into.”
The life at the relief camp was as good as
that in a prison the 'refugees’ told the NCW
representatives.

“We are not even allowed to meet our
relatives who come here... the officials do
not behave properly with us... as if we are
beggars which we are not... They're try-
ing to force us to return home, but it’s still
unsafe. We want BSF camps in our local-
ities in Dhulian before we consider going
back,” they told the visiting officials.

After spenchng the night in Malda the
NCW team is likely to visit the riot
affected areas of Murshidabad on Saturday.
The team is also likely to meet senior dis-
trict officials and Chief Secretary and State
Director General of Police.

HC forms 3-member panel for
victims' rehabilitation

The Calcutta High Court on Thursday
ordered the formation of a three-member
committee for the identification and
rehabilitation of people displaced by the
violence during the protests over the
Wagf (Amendment) Actin Murshidabad
district.

A division bench comprising justices
Soumen Sen and Raja Basu Chowdhury
also said that its interim order of April 12,
directing the deployment of Central
Armed Police Force (CAPF) in
Murshidabad, will continue.

The court said the three-member com-
mittee will consist of an official each from
the National Human Rights Commission
(NHRC) and the West Bengal Human
Rights Commission (WBHRC), besides
the member secretary of the State Legal
Services Authority (SLSA).

“We deem it appropriate to constitute a
committee consisting of three officers who
shall monitor and coordinate the situation,”
it said. The committee was directed to
identify the displaced persons,
extent of damage caused to properties of
the victims and also collect the data of the
FIRs lodged.
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WB Governor interacts
with the displaced

MALDA/ROLEATA. Apr 15 (FTT)

NHRC, NCW teams VISIt rellf camps to meet \VB riot V|ct|ms

TEAMS from the NHRC and
NLCW on Friday visited Malda
relfefl  camps  to  meet
Musshidabad riot victims, even
as West Bengal Govermor C V
Ananda Bose delled Chiel
Minister Mamata Banerjee's
appeal todelerhis vishand inter-
acted with the displaced.

NHRC team amives at Malda station to meet people who have taken shelter in a temporary refugee camp after fleeing violence-hit areas

prompting the TMC 10 allege  of Murshidabad district in Malda district on Friday. (R) Governor CV Ananda Bose
political provocation.

amives at Malda to visit violence-affected people.  (PTI)

During the Governor’s visit, “This campfeels worse thana  ly verify ground = Centralforcesand  grievancesoldisplaced families.
inmates of the Pardalpur High  prison. Police are not allowing  reporns. Read Time & Tide state police are Raj Bhawan officials accom-
School  reliefl  camp  in us to meet anyone and narrate “1 am going 1o | CRIES OF HELP working ogether  panying him took note of the
Baishnabnagar, Malda—where  ourordeal,”a campresidenttold  thelield” Bosetold | on page 8 torestorenormal-  complaints,
few hundreds have taken shel-  reporters, reporters before cy. Alter ing Tensions escalated briefly
ter since the April 11-12 clashes Bose, who left for Malda this  boarding a train from Kolkata. thevictims, Iwill submit myrec-  when angry camp residents
— staged protests alleging  morning despite & request from “Twillmeet the victimsandver-  ommendations.” broke barricades and surround-

“police-imposed censorship,  the CM 1o postpone his trip “in  ify the reports we have received. Atthecamp, theGovernorwas — ed district officials, accusing
denial of access (o visitors and  theinterestofmaintainingcalm,” 1 will visit hospitals, residences  seen interacting with children  police of not letting them speak
inhumane living conditions”. said hewanted loindependent-  of victims and the relief camps.  and patiently listening to the (Contd on page 5)

NHRC, NCW teams visit relief...

to the media or meet visiting
relatives. Several women
alleged harassment by police
personnel and said they were
beingthreatened atnight to not
talk to outsiders. “Police are
treating us like criminals. We
are being given dry rotis,
bananas and stale rice. It is
hard to tell whether we are in
a refugee camp oradetention
centre,” a woman at the camp
told reporters. In its suo motu
cognisanceoftheviolence, the
National Human Rights
Commission (NHRC) dis-
patched afact-finding teamto
the area and has sought a
detailed report from the State
Government within three
weeks. The NHRC members
tooknoteaftertalkingtomem-
bers of the affected families
staying at the camp at the
Parlalpur High School. The
Commission on Tuesday had

saidthatithad decidedtosend
a team to conduct an on-the-
spotinquiryinto theincidents,
consideringthe seriousness of
the situation. A delegation
fromthe National Commission
forWomen (NCW) led bychair-
person Vijaya Rahatkar also
visited the camp to assess the
condition ofwomendisplaced
by the violence, which erupt-
ed during protests against the
Centre’s amendments to the
Wagf (Amendment) Act.

“I am shocked by the con-
dition of women and children
here. Theywere forciblyevict-
ed from their homes and have
gone through unimaginable
trauma,” Rahatkar told
reportersafterinteractingwith
campresidents. NCW member
Archana Majumdar, accom-
panying Rahatkar, alleged that
women were molested and
driven out of their homes.
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Rights panels, Guv visit Malda riot

camp ami

KOLKATA, PTI

ack-to-back visits by
Btwo rights panels on

Friday, followed by an
impact assessment trip by
West Bengal Governor CV
Ananda Bose to a high school
in Malda — now functioning
as a relief shelter for several
hundred residents displaced
by communal violence in
Murshidabad — provided the
victims with an opportunity to
voice their grievances directly
to the visiting officials.

The visits also prompted
the homeless camp inmates
tostagea protestagainstlocal
police alleging ‘confinement
like prisoners’.

Teams from the National
Human Rights Commission
(NHRC) and National Com-
mission for Women (NCW)
on Friday visited the Parlal-
pur High School relief camp
in Baishnabnagar, Malda, to
meetthe Murshidabad riotvic-

o

3 gl 1 .5 ==
West Bengal Governor CV Ananda Bose arrives at theMa

Ida

Town railway station onFriday. pTi

tims, even as Governor Bose
defied ChiefMinister Mamata
Banerjee’s appeal to defer his
visit and interacted with the
displaced, prompting the TMC
toallege political provocation.

Bose assured the victims of
taking ‘proactive action’ tore-
dress their grievances.

“I met the family members
who areinthe camp here.Ilis-
tened to their grievances and
understood their feelings.
Theyhavebriefed me indetail

and also told me what they
wanted. Therewill certainlybe
some proactive action taken,”
Bose said after the meeting.

Tension escalated brief-
ly during Bose’s visit to the
school when angry camp res-
idents broke barricades and
surrounded district officials,
accusing police of notallowing
them tospeak to the media or
meetrelatives,

“Thiscamp feels worse than
a prison. Police are not allow-

id victims’ protest

ing us to meet anyone and
narrate our ordeal,” a camp
residenttold reporters.

Several women alleged
harassment by police person-
nel. “Police are treatingus like
criminals. We are being given
dry rotis, bananas and stale
rice. Itis hard to tell whether
we are in a refugee camp ora
detention centre,”a woman at
the camp told reporters.

In its suo motu cognisance
of the violence, the NHRC
fact-finding team took note
aftertalkingtomembersofthe
affected families staying at the
Parlalpur High School camp.

The NCW delegation, led by
chairperson Vijaya Rahatkar,
also visited the camp toassess
the condition of women dis-
placed by the violence.

“I am shocked by the con-
dition of women and children
here. Theywere forcibly evict-
ed from their homes and have
gone through unimaginable
trauma,” Rahatkar said.
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Guv meets refugees in Bengal's
riot-hit areas; SayS reckless

Joydeep Thakur and
Sreyasi Pal

letters@hindustantimes.com

KOLKATA/BERHAMPORE: West
Bengal Governor CV Ananda
Bose on Friday met some refu-
gees from riot-hit Murshidabad
district at a government relief
camp in the neighbouring Malda
district, a move the state’s ruling
Trinamool Congress party
termed as “reckless”.

Bose, on Sal'urday is likely to
visit the areas in Murshidabad
where communal clashes
erupted last week during pro-
tests again the newly-enforced
Wagf law, Raj Bhavan officials
said. Separate teams of the
National Human Rights Com-
mission and the National Com-
mission for Women also visited
the camp at a school in Baish-
nabnagar.

West Bengal chief minister
Mamata Banerjee had on Thurs-
day urged the governor to defer
his trip after Bose made it clear
he would visit the areas rocked
by violence last week following a
meeting with a group affected by
the riots. On Friday, however,
Bose reached Malda by train and
spoke to the refugees at the
camp in the evening.

“They want justice. It is our
duty to see that justice is given to
them. Peace and harmony will
be re-established. This visitis to
know what is happening in the
field...After this I will file my
report.” Bose said.

“After speaking to the people
felt that one section of the com-
munity was trying to intimidate
another section. All steps will be
taken to stem the rot of violence
and corruption,” he added.

Referring to Banerjee's
appeal, hesaid: “The request of
my Constitutional colleague will
be respected. I will take thatinto
accountwhen Ivisit the field.”

On Friday police said that nor-
malcywasreurning to the riot-
hitareas in Murshidabad where
three people were killed in the
violence. Officials said that
around 70% of the shops in Sam-
serganj and Suti have reopened
and at least 85 peoplewho fled to
Malda have returned home.
Internet services were also
restored in Samserganj and Suti.

But a section of the inmates of
the relief camp, which hosts
around hosts around 170 refu-
gees, said that they were being
forced to leave the camp and

TMChas no
righttobein

power: Scindia

INDORE: Union minister
Jyotiraditya Scindia on
Friday targeted the rul-
ing TMC over the recent
violence in West Bengal,
saying thatit has no jus-
tification to remain in
power as it “failed to
maintain peace”.

“A state government
which can’t ensure peace
in the state does not have
theright to stay in power,”
said the Union minister of
communications and
development of northeast-
ern region.

Scindia also chaired a
meeting with Manipur
governor Ajay Kumar
Bhalla in Imphal during
which officials gave a
detailed presentation
about the status of vari-
ous projects being imple-
mented in the state. "I
had a very successful
meeting with the gover-
nor of Manipur. In the
two-hour meeting, there
was a detailed discussion
on the development
work of Manipur.” Scin-
dia said. HTC

return to their villages.

A senior police officer said the
allegations were baseless, point-
ing out the BSF has been
deployed. “They need to move
outas the camp has been setup
in a school Classes need to
resume,” said the officer.

The governor’s visit triggered
more criticism by the ruling
TMC while the opposition BJP
took on the chief minister.

“What the governor did wasa
reckless move. The chief minis-
ter didn’t go to the spot herself.
But he didn'tlisten. It is a part of
a bigger political game.” said Tri-
namool leader Kunal Ghosh.

“Had it been Hathras or Mani-
pur. the chief minister would
have immediately sent a team.
But of something happens in the
state, she doesn't want the oppo-
sition to visit the spot. She
doesn't want the truth to come
out.” said Agnimitra Paul, BJP
legislator and the party’s state
general secretary, told media.

West Bengal governor CV Ananda Bose meets the families affected by the Murshidabad violence at

ashelter in Malda on Friday.

ANI

Cops attacked, houses torched:
Bengal govt in report to Cal HC

Tanmay Chatterjee

letters@hindustantimes.com

KOLKATA: While Murshidabad
district remained in focus, the
West Bengal government told
Calcutta high court on Thursday
that communal violence took
place in South 24 Parganas and
Hooghly districts as well during
protests against the Wagqf
(Amendment) Act.

Measures were taken to
restore order during “communal
violence in Samserganj, Suti,
Dhuliyan under Jangipur police
district, Amtala under Diamond
Harbour police district and
Champdani under Chandanna-
gar police commissionerate fol-
lowing protests against the Wagf
{Amendment) Act, 2025.” saysa
summary report prepared by
additional director general of
police (law and order) Jawed

Shamim. HT saw a copy.

It said 315 people were
arrested in the three districts till
Thursday.

Although no death was
reported from Diamond Har-
bour in South 24 Parganas and
Chandannagar in Hooghly dis-
trict, the violence claimed three
lives in Murshidabad.

A report by Ananda Roy,

315 PE ()Pll HAVE

IN 3[)]’5[ RICTS SO
AR, ACCORDING
TOTHE REPORT

superintendent of police, Jangi-
pur, was also filed on Thursday
before the division bench of jus-
tices Soumen Sen and Raja Basu
Chowdhury who heard five peti-
tions demanding. among others,
probe by NIA.

Lawyer Priyanka Tibrewal,
who filed the first petition, was
allowed to argue for the other
petitioners, including BJP leader
Suvendu Adhikari.

The Jangipur SP's report, a
copy of which was seen by HT,
has not named any police officer
or citizen. Itsays thaton April 12
“a part of the unruly mob van-
dalized. looted and torched
many private shops, temples and
houses etc. at several places in
Dhuliyan town of Samserganj
police station area.”

The report says that on April
12, "a mob gathered near Kan-
chantala Masjid and tried to van-
dalize some houses of Hindu
families in Ghoshpara. Police
warned the mob but no fruitful

result came out and suddenly
the mob attacked police person-
nel.” It says there were “violence,
arson and looting” at various
parts of Betbona, Digri, Ratan-
pur and Jain colony and "Twe
persons were killed by the mis-
creants at Jafrabad under Sam-
serganj police station.”

The SP has said that the vio-
lence started on April 8whena
crowd of around 8,000-10,000
people assembled at Umarpur in
Raghunathganj police station
area and blocked NH-12 to stop
movement of vehicles.

Hours later, the Calcutta high
court heard a petition by BJP's
Suvendu Adhikari on the night
of April 12 and ordered deployed
of Central paramilitary forces in
Murshidabad.

Reacting to the police report,
Bengal BIP's chief spokesperson
Samik Bhattacharya said chief
minister Mamata Banerjee is
projecting a different picture.

“Banerjee is saying that BSF
helped miscreants sneak in from
Bangladesh and engineer the
riots whereas her police officials
arearresting local people for the
attacks. Their report says tem-
ples and homes of Hindus were
attacked. Banerjee should
resign,” said Bhattacharya.
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West Bengal Governor meets
Murshidabad violence victims

Bose says the purpose of the visit is to establish normaley: Chief Minister Mamata Banerjee had

urged him to postpone his visit: NHRC and NCW teams also speak to victims at Malda relief camp

Shiv Sahay Singh
KOLKATA

eams from the Na-
T tional Human
Rights Commission

(NHRC) and National Com-
mission for Women
(NCW), as well as West
Bengal Governor C.V.
Ananda Bose, visited Mal-
da district on Friday to
meet people affected by
the recent violence in Mur-

ed properly. The NCW has
formed an inquiry commit-
tee. We will speak to the
victims and assess the sit-
uation before submitting a
detailed report,” Ms. Ra-
hatkar told media persons
while leaving for Kolkata.
The NCW team is expected
to visit Murshidabad on
Sunday.

‘Fomenting trouble’
The Governor’s visit and

shidabad district. 3 . the presence of members
Hundreds of people had : e T ) of the NCW and NHRC in
taken shelter in a school in - - Pt U S e Malda evoked a strong res-

Taking stock: CV. Ananda Bose meets ﬂwe diSplaced families at a
shelter home in Malda on Friday. ani

ponse from the leaders of
the ruling Trinamool Con-

Malda after fleeing from
violence in the Dhulian

and Samsherganj areas of
Murshidabad on April 11
and 12. Chief Minister Ma-
mata Banerjee had urged
the Governor not to visit
the violence-affected areas
and wait for the situation
to normalise. Mr. Bose, ho-
wever, insisted that he
should visit the field to as-
sess the situation for him-

self before sending reports
to the authorities
concerned.

“The purpose of my vi-
sit is to establish normalcy

and ensure peace in the so-
ciety,” Mr. Bose told jour-
nalists. “What has hap-
pened should never
happen in West Bengal,”
he said, adding that steps
should be taken to ensure
that the people return to
their homes.

While the Governor met
people in the relief camp, a
group of protesters asked
why reporters had not
been allowed inside in the
camp with him.

The NHRC had taken
suo motu cognisance of the
violence at Murshidabad
and the members of the
NHRC team spoke to fami-
lies taking shelter in the
Parlalpur High School in
Malda. The NCW delega-
tion, led by Vijaya Kishore
Rahatkar, also met the fa-
milies affected.

“We have received re-
ports that women in the af-
fected areas and relief
camps are not being treat-

gress, who accused the Go-
vernor of acting in an “ir-
responsible manner”.

“When the CM had re-
quested him, he should
have honoured it. But his
intention is to create ten-
sions in the area and create
trouble. The NCW and
NHRC teams are also visit-
ing the area to help the BJP
foment more trouble, and
they don’t want restoration
of normalcy in the area,”
Trinamool Congress MP
Sougata Roy said.
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CAMP VISIT | Bose listens to grievances while TMC accuses him of stoking tension in the
volatile state even as BJP hits back at the ruling party, alleging it was shielding culprits

WB Guv defies Didi, meets riot

Agencies
MALDA/KOLKATA
-

West Bengal governor €V
Ananda Bose on Friday
defied chief minister Mamata
Banerjee’s appeal to defer his
visit to violence-hit areas and
interacted with the dis-
placed, prompting the ruling
TMC to allege political provo-
cation as the state grappled
with turmoil over protests
against the new Wagqf law.

At the Parlalpur High
School relief camp in
Baishnabnagar, Malda, Bose
interacted with children and
listened to the grievances of
the displaced families. "The
women said miscreants came
and attacked their houses,
looted their property and
they were forcible evicted,”
he said after the meeting,

Teams from NHRC and
NCW also visited Malda
relief camps on Friday to
meet Murshidabad riot vic-
tims.

The visits triggered politi-
cal squabbling with TMC
alleging that they were
aimed at stoking tension in
the already-volatile region.
"When the CM had
requested him to delay the
visit, the governor should
have honoured that. His
actions show an intent to cre-

West Bengal Governor CV Ananda Bose meets the families affected by the
Murshidabad violence at a shelter home in Malda on Friday

ate unrest. The NCW and
NHRC visits are also politi-
cally driven to help the BJP
destabilise the situation,”
senior TMC MP Sougata Roy
said.

Countering him, BJP state
president and Union min-
ister Sukanta Majumdar
accused the TMC of shielding
those behind the violence for
vote-bank politics. "The TMC
is panicking because these
visits might expose their
nexus with the rioters. They

are appeasing miscreants for
political gains,” he said.
Before leaving Kolkata for
Malda in the morning
despite a request from the
CM to postpone his trip "in
the interest of maintaining
calm,” Bose said he wanted to
independently verify ground
reports. "I am going to the
field. I will meet the victims
and verify the reports we
have received. 1 will visit hos-
pitals, residences of victims
and the relief camps. Central

forces and state police are
working together to restore
normalcy. After meeting the
victims, I will submit my rec-
ommendations.” he said.

NHRC members also took
note after tlking (o
members of the affected
families staying at the camp.
A delegation from NCW led
by chairperson  Vijaya
Rahatkar also visited the
camp to assess the condition
of women displaced by the
violence.

victims as partles Cross swords

Not allowed to
move freely:
Camp inmates

PTI

KOLKATA

Displaced people sheltered at
4 camp set up on a school
premises in West Bengal's
Malda district on Friday
alleged that they were being
kept “confined” and not
allowed to leave the campus
or communicate with their
relatives.

The displaced people, orig-
inally from the violence-hit
Murshidabad district, fled to
Malda seeking safety.

"We have been confined by
police here and cannot move
freely,” alleged one of the
camp inmates.

"We are not allowed to go
out or interact with our
relatives here. We do not
know why the media is not
allowed inside when the
Governor is here and talking
o us. We want the world to
know about cur talks with
him,” the inmate alleged.

However, neither the dis-
trict administration nor
police responded when
pointed to the allegations of
the displaced people.
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MEA slams Dhaka over
Bengal violence remark

India said Bangladesh should focus on protectmg nghts of its own minorities

NEW DELHI: india on Friday
rejected remarks by Bangla-
deshi officials on violence in
West Bengal and asked Dha-
ka to focus on protecting the
rights of its minorities instead
of indulging in "virtue signal-
ling".

"We reject the remarks
made by the Bangiadesh side
with regard to the incidents in
West Bengal," External Affairs
Ministry (EAM) spokesperson
Randhir Jaiswal said,

“This is a barely disguised
and disingenuous attempt to
draw a parallel with India's
concerns over the ongoing
persecution of minorities in
Bangladesh where the crimi-
nal perpetrators of such acts
continue to ream free” he
said,

Jaiswal was responding
tc media queries regarding
comments made by Bangla-
desh officials on the devel-
opments in West Bengal. “In-
stead of making unwarranted
comments and indulging in
virtue signalling, Bangladesh
would do better to focus on
protecting the rights of its
own minorities,” he said.

, on Thursday called on
New Delhi and the West Ben-
gal government to take “all
steps to fully protect the mi-
nority Muslim population”.
“We condemn attacks on
Muslims causing loss of lives
and properties” he had sald.
"We urge the government of
India and West Bengal to rake
all steps to fully protect the
minority Mustim population,”
Alam had said.

Guv visits violence-hit areas
Despite Chief Minister Mam-
ata Banerjee requesting him
to pastpone his visit to the vi-
olence-hit Murshidabad dis-

Security personnel keep vigil after violence in Murshidabad m which three people were killed. Pic/pm

trict, West Bengal Governor C
V Ananda Bose an Friday Jeft
for Malda where he is likely
to meet the victims of the riot
who fled there.

“I am going to the field"
Bose told reporters while
leaving for Malda. A senior
official at the Raj Bhavan said
that Bose might also be visit-
Ing Murshidabad later in the
day.

Three persons were killed
In communal viclence in the
Shamsherganj, Suti, Dhulian
and Jangipur areas of Murshi-
dabad district having a Mus-
lim majority population dur-
ing protests against the Wagqf
{Amendment) Act on April 11

and 12, Several people fear-
ing for their lives fled to the
neighbouring Malda district
and have taken shelter there.

Paramilitary forces, along
with the state police, have
been deployed in the riot-af-
fected areas of the district,
from where 274 people have
been arrested so far for their
alleged Involvement In van-
dalism and rioting.

NHRC visits relief camp

An NHRC team on Friday vis-
ited a relief camp in Malda to
meet those displaced by the
Murshidabad riots,

The NHRC teamn visited
the Par Lalpur High School

‘We urge the government of India and West Bengal to take
all steps to fully protect the minority Muslim population
Shafigqul Atam, the press secretary to Bangladesh Chief Advisor

Muhammad Yunus

in Malda, where hundreds of
displaced persons have taken
shelter since communal clash-
es erupted in Murshidabad on
April 11and 12 during protests,

The Commission, which took
5100 motu cognisance of the vi-
olence, said it decided to send
a fact-finding team in view of
the "seriousness of the situa-
tion" and has sought a detailed
inquiry report within three
weeks.

Several residents, fearing for
their lives, have fled to neigh-
bouring Malda and are now liv-
ing in makeshift relief camps.

Meanwhile, the National
Commission for Women (NCW)
chairperson Vijaya Rahatkar
also began a two-day tour of
Malda and Murshidabad on
Friday to assess the impact of
the violence on women and in-
spect rehabilitation efforts.

19.4.2025



NATIONAL HUMAN

RIGHTS COMMISSION

INDIAN EXPRESS, Mumbai,

MURSHIDABAD VIOLENCE

Gov Bose meets riot-hit
people at Malda camp:
‘They will get justlce

Likely to visit
Murshidabad
today; TMC says
‘intented to
create unrest’

RAVIKBHATTACHARYA
MALDA APRIL 18
DEFYING CHIEF Minister
Mamata Banerjee's plea, West
Bengal Governor OV Ananda Bose
onFriday reached Maldaand vis-
ited a temporary relief camp
where people from violence-hit
Murshidabad have taken shelter
since last week's clashes that left
three persons dead and several
policemen injured.

Teamsof the National Human
Rights Commission (NHRC) and
the National Commission for
Women (NCW) also visited
Malda's Parlalpur High School,
which has been converted intoa
reliefcamp. AttheMaldashelter,
the Governor spent nearly two
hours interacting with men,
women and children.

“Ilistened to their grievances
and understood their feelings.
They briefed me in detail and
told me what they wanted.
There will certainly be some
proactive action,” Bose said.

“They told methatgoons en-
tered their homes, assaulted
themand theirfamilymembers,
looted, and then set fire to their
houses. They all said they want
to return to their homes. But
they sought protection. They
wanta secure environment,” the
Governor toid mediapersons.
“They need new houses as their
homes have been reduced to
ashesand ransacked. They want

19.4.2025
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PII
Bengal Governor CV Ananda Bose on atrain to Malda, Friday.

a proper livelihood..They allde-
manded thata permanent BSF
camp be set up in the area for
their security,” Bose added.

“lassured them thatthey will
get justice. Iwill take up the mat-
ter both with the state govern-
ment and the Centre. Now, weall
must try to restore normalcy.
Will try for apermanent solution
and do whatever is required,”
the Governor said.

Sumati Mondol, who took
shelterattheschool after fleeing
from her home in the Bedbona
area of Dhulian municipality,
said she urged the Governor to
set up apermanent BSFcampin
the violence-hit areas.

“We told him (the Governor)
indetail what happened on April
11 and April 12. We told him that
the police are pressuring us to
leave the school shelter. We are
notallowed to meet our relatives
fromoutside. This is like a prison.
Butwe still refused to go. Where
will we go? Qur houses aredam-
aged. Today, there is Central
force, but when they will not be
there, who will save us? We ap-
pealed to himtosetup aperma-
nent camp of the BSF in the

area,” Mondol said.

On his way to Malda on a
train, the Governor, while inter-
acting with mediapersons, said:
“The cult of violence is a reality
in Bengal. We have two cancer-
ous growths on the body politic
of West Bengal — one is violence,
and the other is corruption.”

Raj Bhavan sources said the
Governor may visit violence-hit
areas of Murshidabad Saturday.

On Thursday, after he pub-
licly announced his plan to visit
violence-hit areas in
Murshidabad, Chief Ministes
Banerjee made a public appeal
to himtodefer his visit.

The ruling TMC on Friday al-
leged that thevisit was “aimed at
stoking tension”. “His actions
show an intent to create unrest.
The NCWand NHRC visits are also
politically driven to help the BJF
destabilise the situation,” senior
TMC MP Sougata Roy alleged.

BJP state chief and Union
Minister Sukanta Majumdarac-
cused the TMCof shielding those
behind the violence for vote-
bank politics. So far, over 274
people have been arrested in
connection with the violence.
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Ignoring CM’srequest, Bengal
Governor meets riot victims

Focus onyour

i

TRIBUNE NEWS SERVICE

NEW DELHI, APRIL B
Ignoring West Bengal Chief
Minister Mamata Banerjee's
request to postpone his visit,
Governor CV Ananda Bose
arrived in Malda on Friday 1o
meet victims who fled commu-
nal violence in Murshidabed.

Bose went to the Par Lalpur
refugee campinMaldaand met
the people who have taken shd-
ter there. Sources at Raj Bha-
van indicated that Bose may
visit Murshidabad on Saturday.

Communal clashes erupted
in Shamsherganj, Suti, Dhu-
ban and Jangipur in Murshid-
abad on April 11 and 12 during
protests ogainst the Waqgf
(Amendment) Adt, resulting in
three deaths. Fearing further
violence, many residents fled
to neighbouring Malda,

The National Human Rights
Commassion (NHRC), taking

suo motu cognisanceof the vio-
lence, sent a fact-{inding team
to Makda. The team visited the
Par Lalpur camp andis expedt-
ed to submit a detatled inquiry
report within three weeks

The National Commission
for Women (NCW), led by
Chairperson Vijaya Rahatkar,
also began a two-day visit to
Malda and Murshidabad to
assess the impact of the vio-
lence on women and mspect
rehabiltaton efforts,

“We have recetved reports
that women in the affected
areas and relief camps are not
being treated properly. The
NCW has formed an mquiry
committee, We willspeak to the
victims and assess the situation
before submitting a detailed
report,” Rahatkar said

The NCW team willspend the
night in Malda and head toMur
shidabad on Saturday: The pan-
el is expected © meet distnct

Bengal Governor CV Aranda Bose meets famil ies affected by the Murshidabad violence in Malda on Friday. s

officials, victims and eventunlly
call on the Governar, Chief Sec
retary and the DGP on Sunday.

T™™C MP Sougata Roy said,
“When the CM requested him
not 10 go to Malda, he should
have respected that But his
intention is o create fension in
the area. The NCW and NHRC
teams visiting the region are
also aiding the BJP in foment-
ing further trouble.”

BIP state president and
Union Minister Sukanta
Magumdar said the ruling party
was nervous because the visits
by the NHRC and the Gover-
nor might uncover the “nexus
between the TMC and the not-
ers”, who, he alleged, were
being protected and appeased
forvote-bank politics

Meanwhile, the VHP sad 1t
would hold a nationwide
proteston Saturday todemand
the imposition of President’s
rule in West Bengal

ownminorities:
Indiarejects
B'deshremarks

TriBuUNE NEWS SERVICE

NEW DELHI, APRIL 18

India on Frday rejectad
Bangladesh's remarks calling
for “protection against minoci-
ty Muslim population” m West
Bengal and instead urged
Dhaka to focus on protecting
therights of its own minotities,

The spokesperson for the
Bangladesh interim  govem-
ment chief Muhammad Yunus,
on Thusday ocondemned
attacks on Mushms m Bengal
and asked the Indian Govemn-
ment to“fully protect the minor
ity Muslim population’”,

In #ts reaction, Ministry of
External Affwrs (MEA)
spokesperson Randhir Jaswal
said, “We meject the remarks
made by the Bangladesh side
with regard to the incidents in
West Bengal This is a barely
disguised and disingenuous
attempt to draw a parallel with
India’s concems over the
ongoing persecution of minon-
ties in Bangladesh where the
ariminal parpetrators of such
acts continue 1o roam free.”

Jaiswal said, “Instead of mak-
mng unwarmraned comments
and indulging in virtue sig-
naling Bangladesh would do
bettertofocus onprotecting the
rights of its own minornites.”

Bangladesh Chiefl Adviser's
ress seeretary Shafiqul Alam
stated that the country’s interim
government “strongly protest-
al” India’s attempts to involve
Bang hdesh in the inadent.
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In the defence of
Urdu, the case for
linguistic diversity

The Supreme Court decision in
an appeal against municipal
signboards in Urdu serves as an
eye-opener for those who are
blind to the Constitutional
provisions related to the needs
of a multilingual State

‘ efore us is a fellow citizen who
has taken great pains to take
this matter twice to the High
Court and then twice again
before this court. What the
appellant thinks may also be the
thinking of many of our fellow citizens. These
need to be addressed.’ With this meaningful
observation, a division bench of the Supreme
Court has decided an appeal challenging why
the municipal committee of a small township
in Maharashtra wrote its name on its office
signboard, along with Marathi, in Urdu (Var-
shati v State of Maharashtra, 2025). The court's
observation cited here reflects its annoyance
and worry about the bias now widely prevail-
ing in society against this beautiful and melo-
dious language born and brought up on Indian
soil and recognised by the Constitu-
tion as one of the country’s principal
languages.

The overzealous appeliant in the
case had left no stone unturned to
ensure that her conspicuously uncon-
stitutional thinking got the nod of a
competent authority. Step by step.
she agitated for it before the hier-
archy of local bodies, the Bombay
High Court’s Nagpur Bench, and
finally the nation’s apex court. She tried to
strengthen her case with reference to a new
law enacted by the Maharashtra legislature
during the pendency of her appeal in the
Supreme Court, under whose direction the
High Court reviewed its decision but stood by
it. She then returned to the apex court for
relief, as if heaven would fall if Urdu was
allowed to remain on the signboard of the
office of her township's municipality.

Tahir
Mahmood

It was not the first time the court took up
for decision a challenge to the legal tenablllty
of the use of Urdu language for an official pur-
pose. A Constitution bench of the court had
once rejected an appeal against the declara-
tion of Urdu as the second language in Uttar
Pradesh (Hindi Sahitya Sammelan v State of
UP, 2014). The judgment of Justice Sudhanshu
Dhulia in the case under comment is emi-
nently readable and an eye-opener for those
elements in the society who are blinded by
fanaticism to the abundantly clear constitu-
tional provisions relating to the needs of a
multilingual State which India has always
been. He began it with an Algerian scholar’s
waords, "When you learn a language, you don't
justlearn to speak and write a new language.
You also learn to be open-minded, liberal. tol-
erant, kind, and considerate towards all man-
kind.” Firmly holding that "Marathi and Urdu
occupy the same position under Schedule VIII
of the Constitution of India”, he rejected the
appeal.

The bias against Urdu had raised its ugly
head in the last few decades of the pre-Consti-
tution era. Mohammad Igbal, creator of Saare
Jahan seachha, Hindostan hamara (Better than
the whole world is our India), had lamented it
in some of his poems of the late 1930s. It
showed its face again during the framing of a
Constitution for independent India,
but the noble architects of that won-
derful charter of governance adopted
in 1950 did their best to nip it in the
bud. First of all. the Constitution
declares, under Part III on the citi-
zens' inviolable fundamental rights,
that any section of citizens residing in
any part of India having a distinct lan-
guage and script of its own shall have
the right to conserve the same (Arti-
cle 29). It then provides answers, in Part VIII,
to all possible issues that may ever arise in the
future in respect of the use of a chosen lan-
guage as the so-called “official language.”
Here, the Constitution determines the status of
Hindi and English as official languages of the
Union, provides for periodical setting up of a
Presidential Commission and a Parliamentary
Committee to suggest updating of the law on
the subject. and enables each of the states to
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Under a provision in Part VI of the Constitution, the Union government is authorised to

ensure the recognition of a minority language for official use in any state.

SCHEDULE VIII NAMES
VARIOUS IANGUAGES FOR
RECOGNITION BY THE STATES
FOR OFFICIAL PURPOSES.
WHILE URDUWAS LISTED IN
I'T FROM THE BEGINNING, 1T
HAS BEEN AMENDED
REPEATEDLY TO INCLUDE
MORE LOCAL LANGUAGES

adopt any number of “official” languages.
Remarkably. under a separate provision in
this Part, the Centre is authorised to ensure
recognition of a minority language in any state
for official use. Finally, Schedule VIII of the
Constitution names various languages for rec-
ognition by the states for official purposes.
While Urdu was listed in it from the very
beginning, the Schedule has been repeatedly
amended to include in it more local languages.

In the case under comment, Justice Dhulia
said, “The prejudice against Urdu stems from
the misconception that Urdu is alien to India.
This opinion, we are afraid, is incorrect as
Urdu, like Marathi and Hindi. is an Indo-Ar-
yan language. It is a language which was born
in this land. Urdu developed and flourished in
India due to the need for people belonging to
different cultural milieus who wanted to

HT PHOT!

exchange ideas and communicate amongs
themselves. Over the centuries. itattained eve
greater refinement and became the languagl
of choice for many acclaimed poets.”

The learned judge cited the glowing tribute
to Urdu once paid by former Chief Justice o
India and NHRC chairman MN Venkatachal
iah, who said, "Urdu language conjures up an
inspires deeply emotive sentiments an
thoughts from the sublimity of the mystic t
the romantic and the earthy, of perfumes o
camaraderie, of music and life’s wistfulness
and a whole range of human relationships. It
rich literature and lore is a treasure house 0
the noblest thoughts on life’s mysteries.” Ti
these accolades, Dhulia added that Urd
remains “the finest specimen of ganga-jamn
tahzeeb (interwoven cultural traditions) or th
Hindustani tahzeeb (Indian culture), which i
the composite cultural ethos of the plains o
northern and central India.” Concluding hi
judgment, the learned judge said, "We, th
people of India, have taken great pain i
resolving the language issue at the Centre
which is our unique achievement considerin;
the linguistic diversity of the nation.” But wil
this latest verdict of our apex court succeed i1
disciplining the jealous opponents of one o
the sweetest languages of the country?

Tahir Mahmood is professor of law and forme
member of the Law Commission of India. Th
views expressed are persona
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In the defence of
Urdu, the case for
linguistic diversity

The Supreme Court decision in
an appeal against municipal
signboards in Urdu serves as an
eye-opener for those who are
blind to the Constitutional
provisions related to the needs

of a multilingual State
‘ efore us is a fellow citizen who
has taken greal pains to take

this matter twice to the High

Court and then twice again

before this court. What the

appellant thinks may also be the
thinking of many of our fellow citizens. These
need to be addressed.” With this meaningful
observation, a division bench of the Supreme
Court has decided an appeal challenging why
the municipal committee of a small township
in Maharashtra wrote its name on its office
signhoard, along with Marathi, in Urdu (Var-
shati v State of Mahareshtra, 2025), The court's
observation cited here reflects its annoyance
and worry about the bias now widely prevail-
ing in society against this beautiful and melo-
dious language born and brought up on Indian
soil and recognised by the Constitu-
tion as one of the country's principal
languages.

The overzealous appellant in the
case had left no stone unturned to
ensure that her conspicuously uncon-
stitutional thinking got the nod of a
competent authority, Step by step,
she agitated for it before the hier-
archy of local badies, the Bombay
High Court’s Nagpur Bench, and
finally the nation’s apex court. She tried to
strengthen her case with reference to a new
law enacted by the Maharashtra legislature
during the pendency of her appeal in the
Supreme Court, under whose direction the
High Court reviewed its decision but stood by
it. She then returned to the apex eourt for
relief, as if heaven would fall if Urdu was
allowed to remain on the signboard of the
office of her township’s municipality.

Tahir
Mahmood

It was not the first time the court took up
for decision a challenge to the legal tenability
of the use of Urdu language for an official pur-
pose. A Constitution bench of the court had
once rejected an appeal against the declara-
tion of Urdu as the second language in Uttar
Pradesh (Hindi Sahitya Sammelan v State of
UF, 2014). The judgment of Justice Sudhanshu
Dhulia in the case under comment is emi-
nently readable and an eye-opener for those
elements in the society who are blinded by
fanaticism to the abundantly clear constitu-
tional provisions relating to the needs of a
multilingunal State which India has always
been. He began it with an Algerian scholar's
words, “When you learn a language, you don’t
just learn to speak and write a new language.
You also learn to be open-minded, liberal, tol-
erant, kind, and considerate towards all man-
kind.” Firmly holding that "Marathi and Urdu
occupy the same position under Schedule VIII
of the Constitution of India”, he rejected the
appeal.

The bias agninst Urdu had raised its ugly
head in the last few decades of the pre-Consti-
tution era. Mohammad Igbal, ereator of Saare
Jjahan se achha, Hindostan hamara (Better than
the whole world is our India), had lamented it
in some of his poems of the late 1930s, It
showed its face again during the framing of a
Constitution for independent India,
but the noble architects of that won-
derful charter of governance adopted
in 1950 did their best to nip itin the
bud. First of all, the Constitution
declares, under Part III on the citi-
zens' inviolable fundamental rights,
that any section of eitizens residing in
any part of India having a distinct lan-
guage and scriptof its own shall have
the right to conserve the same (Arti-
cle 29). It then provides answers, in Part VIIT,
toall possible issues that may ever arise in the
future in respect of the use of a chosen lan-
guage a5 the so-called “official language.”
Here, the Constitution determines the status of
Hindi and English as official languages of the
Union, provides for periodical setting up of a
Presidential Commission and a Parliamentary
Committee to suggest updating of the law on
the subject, and enables each of the states to
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Under a provision in Part VIl of the Constitution, the Union government is authorised to

ensure the recognition of a minority language for official use in any state.

SCHEDULE VIII NAMES
VARIOUS LANGUAGES FOR
RECOGNITION BY THE STATES
FFOR OTFICIAL PURPOSES.
WIILE URDU WAS LISTED IN
ITFROM THE BEGINNING, I'T
HAS BEEN AMENDED
REPEATEDLY TO INCLUDL
MORE LOCAL LANGUAGLES

adopt any number of “official” languages.
Remarkably, under a separate provision in
this Part, the Centre is authorised to ensure
recognition of a minority language in any state
for official use. Finally, Schedule VIII of the
Constitution names various languages for rec-
ognition by the states for official purposes.
While Urdu was listed in it from the very
beginning, the Schedule has been repeatedly
amended to include in it more Jocal languages.

In the case under comment, Justice Dhulia
said, “The prejudice against Urdu stems from
the misconception that Urdu is alien to India,
This opinion, we are afraid, is incorrect as
Urdu, like Marathi and Hindi, is an Indo-Ar-
yan langnage. It is a language which was born
in this land. Urdu developed and flourished in
India due to the need for people belonging to
different cultural milieus who wanted to

HTRHOTO

exchange ideas and communicate amongst
themselves, Over the centuries, it attained ever
greater refinementand became the language
of choice for many acclaimed poets.”

The learned judge cited the glowing tributes
to Urdu ence paid by former Chief Justice of
India and NHRC chairman MN Venkatachal-
iah, who said, “Urdu language conjures up and
inspires deeply emotive sentiments and
thoughts from the sublimity of the mystic to
the romantic and the earthy, of perfumes of
camaraderie, of music and life’s wistfulness,
and a whole range of human relationships, Its
rich literature and lore is a treasure house of
the noblest thoughts on life’s mysteries.” To
these accolades, Dhulia added that Urdu
remains “the finest specimen of ganga-famni
tahzeeh (interwoven cultural traditions) or the
Hindustani tahzeeb (Indian culture), which is
the composite cultural ethos of the plains of
northern and central India,” Concluding his
judgment, the learned judge said, “We, the
people of India, have taken great pain in
resolving the language issue at the Centre,
which is our unigue achievement considering
the linguistic diversity of the nation.” But will
this latest verdict of our apex court succeed in
disciplining the jealous opponents of one of
the sweetest languages of the country?

Tahir Mahmood is professor of law and former
member of the Law Commission of India. The
views expressed are personal
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Pioneer
Bengal Governor, NHRC, NCW visit Malda

https://www.dailypioneer.com/2025/india/bengal-governor--nhrc--ncw-visit-malda.html

Saturday, 19 April 2025 | Saugar Sengupta | Kolkata

The riot-affected areas of Murshidabad on Friday witnessed a tripartite visit taking place
with Bengal Governor CV Ananda Bose, members of National Human Rights Commission
(NHRC) and those from National Commission for Women (NCW) visiting the “refugee
camps” in Malda district ignoring Chief Minister Mamata Banerjee’s advise not to go there
till the situation normalised. Bose said that he as the Governor took his own decisions to
visit affected areas. “l am going to the field,” Bose said before reaching Malda.

The NHRC team visited the Parlalpur High School in Malda, where hundreds of displaced
persons have taken shelter since communal clashes erupted in Murshidabad on April 11
and 12 during protests against the Central Government’s amendments to the Waqgf
(Amendment) Act. He further said, “It is Mamata Banerjee’s opinion that | should not go.
But | want to. | have my own way of functioning. | want to assess things myself,” before
preparing a report. CM had earlier said that the situation in Murshidabad was normal and
appealed all concerned to save the locals not to visit there.

‘I would request non-locals not to visit Murshidabad right now. | would appeal to the
Governor to wait for a few more days as confidence-building measures are underway... |
could have gone there ... but | desisted because | want the peace to return first,” she
said.

At least 275 people had thus far been arrested including the three persons responsible
for the brutal killing of a father and son duo. The prime accused in that case has been
named as Inzamul and Dildar Sheikh — one from Suti town and the other from
neighbouring Murarai in Birbhum district, sources said.

Apart from the Governor two teams from National Human Rights Commission and
National Commission for Women too visited the area.

The NHRC team that visited the Par Lalpur High School at Baishnabnagar in Malda,
where hundreds of displaced persons have taken shelter in the wake of communal attacks
post enactment of the Waqf laws was greeted with protests with the evacuees demanding
permanent BSF camp set up in areas like Shamsherganj, Suti in Murshidabad district.
They narrated stories of how they had to flee their houses in a matter of minutes to escape
attacks.

“Our houses have been burnt to ashes and our savings worth lakhs including gold and
other items have been looted by the attackers,” they complained adding they had to flee
on boats across Bhagirathi River to neighbouring Malda. They also alleged that had the
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BSF not reacted on time they would not have lived to tell their woes. “We called the police
continuously but they would either not receive calls or would arrive late when our houses
had been looted,” the complained.

NCW chief Vijaya Rahatkar said that an inquiry team had been formed and it would
conduct an extensive report and submit it. “We have received reports that women in the
affected areas and relief camps are not being treated properly... such allegations will also
be inquired into.” The life at the relief camp was as good as that in a prison the ‘refugees’
told the NCW representatives.

“‘We are not even allowed to meet our relatives who come here... the officials do not
behave properly with us... as if we are beggars which we are not... They’re trying to force
us to return home, but it’s still unsafe. We want BSF camps in our localities in Dhulian
before we consider going back,” they told the visiting officials.

After spending the night in Malda the NCW team is likely to visit the riot affected areas of
Murshidabad on Saturday. The team is also likely to meet senior district officials and Chief
Secretary and State Director General of Police.

HC forms 3-member panel for victims’ rehabilitation

The Calcutta High Court on Thursday ordered the formation of a three-member committee
for the identification and

rehabilitation of people displaced by the violence during the protests over the Wagqgf
(Amendment) Act in Murshidabad district.

A division bench comprising justices Soumen Sen and Raja Basu Chowdhury also said
that its interim order of April 12, directing the deployment of Central Armed Police Force
(CAPF) in Murshidabad, will continue.

The court said the three-member committee will consist of an official each from the
National Human Rights Commission (NHRC) and the West Bengal Human Rights
Commission (WBHRC), besides the member secretary of the State Legal Services
Authority (SLSA).

“‘We deem it appropriate to constitute a committee consisting of three officers who shall
monitor and coordinate the situation,” it said. The committee was directed to identify the
displaced persons,

extent of damage caused to properties of the victims and also collect the data of the FIRs
lodged.
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Tribune
Ignoring Chief Minister’s request, West Bengal Governor meets riot victims
NHRC sends fact-finding team to Malda

https://www.tribuneindia.com/news/india/ignoring-chief-ministers-request-west-bengal-
governor-meets-riot-victims/

Tribune News Service | New Delhi, Updated At : 05:59 AM Apr 19, 2025 IST

Ignoring West Bengal Chief Minister Mamata Banerjee’s request to postpone his visit,
Governor CV Ananda Bose arrived in Malda on Friday to meet victims who fled communal
violence in Murshidabad.

Bose went to the Par Lalpur refugee camp in Malda and met the people who have taken
shelter there. Sources at Raj Bhavan indicated that Bose may visit Murshidabad on
Saturday.

Communal clashes erupted in Shamsherganj, Suti, Dhulian and Jangipur in Murshidabad
on April 11 and 12 during protests against the Wagf (Amendment) Act, resulting in three
deaths. Fearing further violence, many residents fled to neighbouring Malda.

The National Human Rights Commission (NHRC), taking suo motu cognisance of the
violence, sent a fact-finding team to Malda. The team visited the Par Lalpur camp and is
expected to submit a detailed inquiry report within three weeks.

The National Commission for Women (NCW), led by Chairperson Vijaya Rahatkar, also
began a two-day visit to Malda and Murshidabad to assess the impact of the violence on
women and inspect rehabilitation efforts.

“We have received reports that women in the affected areas and relief camps are not
being treated properly. The NCW has formed an inquiry committee. We will speak to the
victims and assess the situation before submitting a detailed report,” Rahatkar said in
Kolkata before leaving for the districts.

The NCW team will spend the night in Malda and head to Murshidabad on Saturday. The
panel is expected to meet district officials, victims and eventually call on the Governor,
Chief Secretary and the DGP in Kolkata on Sunday.

TMC MP Sougata Roy said, “When the Chief Minister requested him not to go to Malda,
he should have respected that. But his intention is to create tension in the area. The NCW
and NHRC teams visiting the region are also aiding the BJP in fomenting further trouble.
They are not interested in restoring normalcy.”

BJP state president and Union Minister Sukanta Majumdar said the ruling party was
nervous because the visits by the NHRC and the Governor might uncover the “nexus
between the TMC and the rioters”, who, he alleged, were being protected and appeased
for vote-bank politics.
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“The TMC is panicking because they know these visits will expose their links with those
behind the violence. They are shielding the culprits for the sake of minority vote-bank
politics,” Majumdar said.

So far, 274 people have been arrested for alleged involvement in rioting and vandalism.

Meanwhile, the Vishwa Hindu Parishad (VHP) said it would hold a nationwide protest on
Saturday to demand the imposition of President’s rule in West Bengal, citing communal
violence in Murshidabad district.

VHP president Alok Kumar said in every district headquarters across the country,
members and supporters of the organisation would hold dharnas in
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West Bengal Governor meets Murshidabad violence victims

Ananda Bose says the purpose of the visit is to establish normalcy; Chief Minister Mamata
Banerjee had urged him to postpone his visit; NHRC and NCW teams also speak to
victims at Malda relief camp

https://www.thehindu.com/news/national/west-bengal/nhrc-team-murshidabad-malda-
visit-refugees-violence-update/article69463824.ece

Updated - April 19, 2025 08:00 am IST - Kolkata
Shiv Sahay Singh

Teams from the National Human Rights Commission (NHRC) and National Commission
for Women (NCW), as well as West Bengal Governor C.V. Ananda Bose visited West
Bengal’'s Malda district on Friday to meet people affected by recent violence in
Murshidabad district.

Hundreds of people had taken shelter in a school in Malda after fleeing from violence in
the Dhulian and Samsherganj areas of Murshidabad on April 11 and 12. Chief Minister
Mamata Banerjee had urged the Governor not to visit the violence-affected areas and
wait for the situation to normalise. Mr. Bose, however, insisted that he should visit the
field to assess the situation for himself before sending reports to the concerned
authorities.

The NHRC had taken suo motu cognisance of the violence at Murshidabad and the
members of the NHRC team spoke to the families affected by the violence who had taken
shelter in Parlalpur High School in Malda. The delegation of National Commission for
Women (NCW) led by Vijaya Kishore Rahatkar also met the affected families.

“‘We have received reports that women in the affected areas and relief camps are not
being treated properly. The NCW has formed an inquiry committee. We will speak to the
victims and assess the situation before submitting a detailed report,” Ms. Rahatkar told
media persons while leaving for Kolkata. The NCW team is expected to visit Murshidabad
on Sunday.

Restoring normalcy

The Governor also arrived in Malda district to meet the riot victims. “The purpose of my
visit is to establish normalcy and ensure peace in the society,” Mr. Bose told journalists.
‘What has happened should never happen in West Bengal,” he said, adding that steps
should be taken to ensure that the people return to their homes.

While the Governor met people in the relief camp, a group of protestors asked why media
persons have not been allowed inside in the camp with him.
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The Governor’s visit and the presence of members of the NCW and NHRC in Malda
evoked a strong response from the leaders of the ruling Trinamool Congress, who
accused the Governor of acting in an “irresponsible manner”.

‘When the CM had requested him, he should have honoured it. But his intention is to
create tensions in the area and create trouble. The NCW and NHRC teams are also
visiting the area to help the BJP foment more trouble, and they don’t want restoration of
normalcy in the area,” Trinamool Congress MP Sougata Roy said.

According to the West Bengal police, about 60 FIRs have been registered, while 274
people have been arrested for their alleged involvement in the violence, which claimed
three lives and left thousands homeless.
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Guv defies Mamata Banerjee, meets riot victims: NHRC, NCW teams visit Malda
relief camps

https://economictimes.indiatimes.com/news/india/quv-defies-mamata-banerjee-meets-
riot-victims-nhrc-ncw-teams-visit-malda-relief-
camps/articleshow/120410233.cms?from=mdr

PTI | Last Updated: Apr 18, 2025, 08:25:00 PM IST

Synopsis

Amidst tensions in Malda and Murshidabad following recent riots, NHRC and NCW teams
visited relief camps to assess the conditions of displaced victims. West Bengal Governor
CV Ananda Bose defied the Chief Minister's request and also visited the affected areas,
leading to accusations of political provocation.

Malda/Kolkata: Teams from the NHRC and NCW on Friday visited rMalda relief camps to
meet Murshidabad riot victims, even as West Bengal Governor CV Arnanda Bose defied
Chief Minister Mamata Banerjee's appeal to defer his visit and interacted with the
displaced, prompting the TMC to allege political provocation. During the Governor's visit,
inmates of the Parlalpur High School relief camp in Baishnabnagar, Malda - where few
hundreds have taken shelter since the April 11-12 clashes - staged protests alleging
"police-imposed censorship, denial of access to visitors and inhumane living conditions".

"This camp feels worse than a prison. Police are not allowing us to meet anyone and
narrate our ordeal,” a camp resident told reporters.

Bose, who left for Malda this morning despite a request from the CM to postpone his trip
"in the interest of maintaining calm,” said he wanted to independently verify ground
reports.

"l am going to the field," Bose told reporters before boarding a train from Kolkata.

"l will meet the victims and verify the reports we have received. | will visit hospitals,
residences of victims and the relief camps. Central forces and state police are working
together to restore normalcy. After meeting the victims, | will submit my
recommendations."

At the camp, the Governor was seen interacting with children and patiently listening to
the grievances of displaced families.

"The women said miscreants came and attacked their houses, looted their property and
were forcible evicted," he said after the meeting.

Asked about the complaints about inhume living conditions, he said he will seek a detailed
report and talk to the administration.
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Raj Bhawan officials accompanying him took note of the complaints.

Tensions escalated briefly when angry camp residents broke barricades and surrounded
district officials, accusing police of not letting them speak to the media or meet visiting
relatives.

Several women alleged harassment by police personnel and said they were being
threatened at night to not talk to outsiders.

"Police are treating us like criminals. We are being given dry rotis, bananas and stale rice.
It is hard to tell whether we are in a refugee camp or a detention centre," a woman at the
camp told reporters.

In its suo motu cognisance of the violence, the National Human Rights Commission
(NHRC) dispatched a fact-finding team to the area and has sought a detailed report from
the state government within three weeks.

The NHRC members took note after talking to members of the affected families staying
at the camp at the Parlalpur High School.

The Commission on Tuesday had said that it had decided to send a team to conduct an
on-the-spot inquiry into the incidents, considering the seriousness of the situation.

A delegation from the National Commission for Women (NCW) led by chairperson Vijaya
Rahatkar also visited the camp to assess the condition of women displaced by the
violence, which erupted during protests against the Centre's amendments to the Waqf
(Amendment) Act.

"I am shocked by the condition of women and children here. They were forcibly evicted
from their homes and have gone through unimaginable trauma," Rahatkar told reporters
after interacting with camp residents.

NCW member Archana Majumdar, accompanying Rahatkar, alleged that women were
molested and driven out of their homes.

"It is the state government's responsibility to ensure their safety. What is the TMC doing?
Is the government trying to turn West Bengal into another Bangladesh?" Majumdar said.

The NCW delegation is expected to spend the night in Malda before heading
to Murshidabad on Saturday.

The panel is scheduled to meet district officials, victims and eventually call on the
Governor, Chief Secretary and Director General of Police in Kolkata on Sunday.

The ruling Trinamool Congress criticised the visits by the Governor and NHRC and NCW
teams, alleging that they were aimed at stoking tension in the already-volatile region.

"When the CM had requested him to delay the visit, the Governor should have honoured
that. His actions show an intent to create unrest. The NCW and NHRC visits are also
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politically driven to help the BJP destabilise the situation,” senior TMC MP Sougata Roy
alleged.

Countering the allegations, BJP state president and Union Minister Sukanta Majumdar
accused the TMC of shielding those behind the violence for vote-bank politics.

"The TMC is panicking because these visits might expose their nexus with the rioters.
They are appeasing miscreants for political gains," Majumdar told PTI.

At least three people were killed and over 274 arrested in connection with the violence
that engulfed Muslim-majority areas such as Shamsherganj, Suti, Dhulian, and Jangipur
in Murshidabad district.

Security has been tightened across the region, with paramilitary forces deployed
alongside the state police to prevent further escalation.

Several families have fled Murshidabad and are now living in makeshift shelters in
neighbouring Malda.

The communal clashes broke out during protests by sections of the Muslim community
against the Centre's amendments to the Waqf Act, which, they allege, would centralise
control over Muslim charitable properties and allow for their misuse.
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NHRC team arrives in Malda to meet refugees from Murshidabad violence

The NHRC took suo motu cognisance of the recent violence in Murshidabad that broke
out during protests over the Waqf (Amendment) Act

https://www.business-standard.com/india-news/nhrc-team-arrives-in-malda-to-meet-
refugees-from-murshidabad-violence-125041800271 1.html

Press Trust of India Malda (WB) | 1 min read Last Updated : Apr 18 2025 | 12:56 PM IST

A team of the National Human Rights Commission (NHRC) on Friday arrived in West
Bengal's Malda district to meet people who have taken shelter in refugee camps after
fleeing violence-hit areas of Murshidabad district.

The NHRC took suo motu cognisance of the recent violence in Murshidabad that broke
out during protests over the Wagf (Amendment) Act.

The Commission on Tuesday said it has decided to send a team to conduct an on-the-
spot inquiry into the incidents, considering the seriousness of the situation.

The NHRC action comes following the receipt of a formal complaint about the violence
and the alleged human rights violations in the affected areas.

According to officials, three people were killed during the violent clashes that erupted in
the Muslim-majority areas of Shamsherganj, Suti, Dhulian, and Jangipur in Murshidabad
district. Many residents, fearing for their lives, fled their homes and took shelter in camps
set up in neighbouring Malda district.

The violence occurred amid widespread protests against the central government's recent
amendments to the Wagqgf Act.

The NHRC has directed that a detailed inquiry report be submitted within three weeks.

(Only the headline and picture of this report may have been reworked by the Business
Standard staff; the rest of the content is auto-generated from a syndicated feed.)
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Bengal governor Bose reaches Malda to meet Murshidabad violence victims,
ignores CM Mamata’s request to delay visit

https://timesofindia.indiatimes.com/india/bengal-governor-bose-heads-to-malda-to-
meet-murshidabad-violence-victims-defies-cm-mamatas-request-to-delay-
visit/articleshow/120403088.cms

TOI News Desk / TIMESOFINDIA.COM / Updated: Apr 18, 2025, 18:25 IST

West Bengal governor C V Ananda Bose reached Malda to meet victims of the
Murshidabad communal violence, defying chief minister Mamata Banerjee's request to
postpone the trip. He aims to assess the situation firsthand, visiting hospitals, residences,
and relief camps to formulate recommendations. The governor plans to meet victims who
fled there following recent communal violence in Murshidabad district.

NEW DELHI: West Bengal governor C V Ananda Bose on Friday reached Malda, defying
chief minister Mamata Banerjee's request to postpone his visit to the riot-affected regions.
The governor plans to meet victims who fled there following recent communal violence
in Murshidabad district.

"I am going there to meet the victims and verify the reports that we have received from
the field. I will go to the hospitals, residences of the victims and the relief camps. The
central forces and the state police are there together and the situation will soon normalise.
| am going there to meet the victims following which | will send my recommendations,”
the governor told news agency PTI.
According to a senior Raj Bhavan official, the governor may extend his visit to
Murshidabad to personally assess the situation.

The violence, which erupted on April 11 and 12 during protests against the Waqf
(Amendment) Act, claimed three lives in the Muslim-majority areas of Shamshergan;,
Suti, Dhulian, and Jangipur in Murshidabad district. Many residents, fearing for their
safety, sought refuge in neighbouring Malda district.
Law enforcement authorities have made 274 arrests so far for alleged involvement in
vandalism and rioting. Both paramilitary forces and state police have been deployed to
maintain peace in the affected areas.
Meanwhile, the National Human Rights Commission (NHRC) has also dispatched a team
to Malda district to investigate the aftermath of violence in neighboring Murshidabad
district. The team's primary objective is to meet with displaced residents who have sought
refuge in temporary camps after fleeing the affected areas.
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TMC calls visits by guv, NHRC & NCW part of “scripted plot’

https://timesofindia.indiatimes.com/city/kolkata/tmc-calls-visits-by-guv-nhrc-ncw-part-of-
scripted-plot/articleshow/120412002.cms

TNN / Apr 18, 2025, 21:25 IST

Kolkata: Dubbing governor CV Ananda Bose's act as "irresponsible”, Trinamool on Friday
asked if National Human Rights Commission (NHRC) and National Commission for
Women (NCW) travel bills and allowances were approved only if they had flight tickets to
Bengal.

TMC alleged that the visits on Friday by Bose, NHRC and NCW were part of a "scripted
plot" to malign Bengal when it was clear that cross-border miscreants were responsible
for instigating the Murshidabad violence

TMC spokesperson Kunal Ghosh, responding to questions on Bose travelling to
Murshidabad (he went to Malda on Friday) despite CM Mamata Banerjee's appeal against
it, said: "This was an irresponsible act. The CM never asked him not to go. She clearly
stated that efforts are on to bring peace. He could have always gone, but later. The CM
herself could have gone there now but did not. She will go at the right time. This tearing
hurry to go (by the governor) is only part of the larger plot to malign Bengal. His political
bosses wanted that. He (the governor) is just a dramatis personae."
Ghosh was equally vocal against the NHRC and NCW visits. "l just have one question.
Are their travel bills and allowances approved only if they have flight tickets to Bengal?
Manipur is on the boil for over a year now. People there witnessed unspeakable brutalities
and atrocities, including clashes, rape and murder. They (the commissions) never went
there. Their tour itineraries always tend to skip BJP-governed states. In Varanasi — PM
Narendra Modi's constituency — there were brutalities. Did they enquire once?" Ghosh
asked.

"One thing is very clear (relating to the Murshidabad violence). Even Centre's agencies
admitted it. There have been cross-border movements. Bangladeshi miscreants sneaked
in, stoked flames and fled. Who guards the borders? Will they probe the role of BSF and
MHA? Unless they do, it would be very apparent that they too are part of this plot. The
idea is to stoke fire, target one section of people by making another section weep and
then rush them to keep fanning the flames to malign Bengal. They are only puppets; their
political puppeteers control all their strings," Ghosh added.
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"Exodus should stop’: Congress blames West Bengal CM Mamata Banerjee, BJP
for Murshidabad violence

https://timesofindia.indiatimes.com/india/exodus-should-stop-congress-blames-west-
bengal-cm-mamata-banerjee-bjp-for-murshidabad-violence/articleshow/120405525.cms

TOI News Desk / TIMESOFINDIA.COM / Apr 18, 2025, 15:54 IST

Murshidabad witnessed violence during Wagf Act protests. Pramod Tiwari holds TMC
and BJP responsible. He demands an end to the exodus of families. Governor Bose calls
violence and corruption cancerous. NHRC investigates human rights violations. Calcutta
High Court orders central forces to stay. The court also warns against provocative
remarks. Relief efforts are underway for the affected.

NEW DELHI: Congress MP Pramod Tiwari has held both the Trinamool Congress and
the BJP responsible for the recent violence in Murshidabad, saying that the ongoing
exodus of families must come to an end. The clashes, which erupted during protests over
the Wagf (Amendment) Act, have led to the deaths of three people and forced several
families to flee their homes.
‘Il am in pain with what happened in Murshidabad. The victims should get justice. The
exodus should stop,” Tiwari said while speaking to ANI. “If something has been conspired
in Bangladesh, then both the central and state governments are responsible,” he added.
Tiwari's remarks come as a direct rebuke to both the BJP-led central government and the
Mamata Banerjee-led TMC government in Bengal, despite Congress being a TMC ally in
the INDIA bloc. He accused both administrations of failing to prevent the violence and
protect state borders from potential foreign conspiracies. “If law and order collapsed, then
the state could not manage it. | think both the centre and state are at fault. The situation
should be normal as soon as possible, and justice should prevail,” he added.
West Bengal governor CV Ananda Bose also reacted strongly to the violence, calling it a
persistent and deep-rooted problem in the state. Speaking to reporters before visiting the
affected areas in Malda and Murshidabad, he said, “The cult of violence is a reality in
Bengal. We have two cancerous growths on the body politic of West Bengal—one is
violence, and the other is corruption. We have to strike at the roots of this.”

Governor Bose said that while the situation on the ground had slightly improved since the
deployment of central forces, complaints of distress were still being received at Raj
Bhavan’s "Peace Room". He promised continued outreach to victims and coordinated
relief efforts with organisations such as the Red Cross.
Meanwhile, the national human rights commission (NHRC) has begun its on-the-ground
inquiry into the violence, following reports of serious human rights violations. A team from
the Commission visited refugee camps in Malda on Friday, listening to testimonies from
families who fled from the Muslim-majority areas of Shamsherganj, Suti, Dhulian and
Jangipur.
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The Calcutta high court has also intervened, directing that central forces remain in place
to maintain law and order, while warning political leaders from all parties—including BJP
and TMC—against making provocative remarks that could worsen the situation.
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NHRC team visits relief camp in Malda, Governor heads to meet victims

The NHRC members, who took suo motu cognisance of the recent violence in
Murshidabad that broke out during protests over the Waqf (Amendment) Act, took note
after talking to members of the affected families staying at the camp at the Par Lal Pur
High School in Malda.

https://www.deccanherald.com/india/west-bengal/nhrc-team-visits-relief-camp-in-malda-
governor-heads-to-meet-victims-3499781

PTI Last Updated : 18 April 2025, 14:51 IST

Malda: An NHRC team on Friday visited a relief camp in Malda to meet those displaced
by the Murshidabad riots, while Governor C V Ananda Bose defying Chief Minister
Mamata Banerjee's request to defer his trip, set out for the district—prompting the TMC
to allege a BJP-backed attempt to provoke further unrest. The NHRC team visited the Par
Lalpur High School in Malda, where hundreds of displaced persons have taken shelter
since communal clashes erupted in Murshidabad on April 11 and 12 during protests
against the central government's amendments to the Wagf (Amendment) Act.

The Commission, which took suo motu cognisance of the violence, said it decided to send
a fact-finding team in view of the "seriousness of the situation" and has sought a detailed
inquiry report within three weeks. Officials confirmed that three people were killed in the
violence that spread across Muslim-majority areas like Shamsherganj, Suti, Dhulian, and
Jangipur in Murshidabad district. Several residents, fearing for their lives, fled to
neighbouring Malda and are now living in makeshift relief camps. Governor Bose left for
Malda this morning despite the chief minister's request to delay his visit in the interest of
maintaining calm.

"l am going to the field," Bose told reporters before boarding a train to Malda. "I am going
there to meet the victims and verify the reports that we have received from the ground. |
will visit hospitals, the residences of the victims, and the relief camps. Central forces and
state police are working together to restore normalcy. After meeting the victims, | will
submit my recommendations,” he said.

The governor also stated that he would proceed to Murshidabad after completing his visit
to Malda. Meanwhile, the National Commission for Women (NCW) chairperson Vijaya
Rahatkar also began a two-day tour of Malda and Murshidabad to assess the impact of
the violence on women and inspect rehabilitation efforts. "We have received reports that
women in the affected areas and relief camps are not being treated properly. The NCW
has formed an inquiry committee. We will speak to the victims and assess the situation
before submitting a detailed report,” Rahatkar said in Kolkata before leaving. The NCW
team will spend the night in Malda and head to Murshidabad on Saturday. The panel is
expected to meet district officials, victims, and eventually call on the Governor, Chief
Secretary, and DGP in Kolkata on Sunday.


https://www.deccanherald.com/india/west-bengal/nhrc-team-visits-relief-camp-in-malda-governor-heads-to-meet-victims-3499781
https://www.deccanherald.com/india/west-bengal/nhrc-team-visits-relief-camp-in-malda-governor-heads-to-meet-victims-3499781

DECCAN HERALD, Online, 19.4.2025

Page No. 0, Size:(0)cms X (0)cms.

The TMC, which rules the state, sharply criticised the Governor and the visiting central
teams, accusing them of attempting to destabilise the situation for political gains. "When
the CM had requested him, he should have honoured it. But his intention is to create
tensions in the area and create trouble. The NCW and NHRC teams are also visiting the
area to help the BJP foment more trouble and don't want restoration of normalcy in the
area,” TMC MP Sougata Roy said.

Hitting back at the Trinamool Congress, BJP state president and Union Minister Sukanta
Majumdar said the ruling party is nervous because the visits by the NHRC and the
Governor might uncover the "nexus between the TMC and the rioters", who, he alleged,
are being protected and appeased for vote-bank politics. "The TMC is panicking because
they know these visits will expose their links with those behind the violence. They are
shielding the culprits for the sake of minority vote-bank politics,” Majumdar told PTI.
Tensions briefly escalated at the Par Lalpur camp in Malda, where angry residents
surrounded district officials, alleging that they were being pressured to leave the camp.

"Life in this camp is no better than prison," one of the camp residents said. "They’re trying
to force us to return home, but it's still unsafe. We want BSF camps in our localities in
Dhulian before we consider going back," he said. Security has been tightened across the
affected areas, with paramilitary forces deployed alongside the state police.

So far, 274 people have been arrested for alleged involvement in the violence. The
communal clashes in Murshidabad erupted during protests by sections of the Muslim
community against amendments to the Wagqf Act, which they allege would lead to
centralisation and misuse of Muslim charitable properties.
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Murshidabad riots: NHRC team, NCW chairperson visit Malda relief camp

Tensions briefly escalated at Malda's Par Lalpur camp in Malda when residents encircled
officials alleging that they were being pressured to leave the camp

https://www.theweek.in/news/india/2025/04/18/murshidabad-riots-nhrc-team-ncw-
chairperson-visit-malda-relief-camp-west-bengal-news.html

By The Week News Desk Updated: April 18, 2025 17:32 IST

A National Human Rights Commission India (NHRC) team on Friday visited a relief camp
in West Bengal's Malda to meet those displaced by the Murshidabad riots.

The team reportedly arrived at the Par Lalpur High School in Malda, where hundreds of
displaced people have taken shelter since communal clashes erupted in Murshidabad on
April 11 and 12 during protests against the central government's amendments to the Wagf
(Amendment) Act.

The Commission, which took suo motu cognisance of the violence, said it decided to send
a fact-finding team in view of the "seriousness of the situation" and has sought a detailed
inquiry report within three weeks.

Officials confirmed that three people were killed in the violence that spread across
Muslim-majority areas like Shamsherganj, Suti, Dhulian, and Jangipur in Murshidabad
district.

Several residents, fearing for their lives, fled to neighbouring Malda and are now living in
makeshift relief camps.

Meanwhile, the National Commission for Women (NCW) chairperson Vijaya Rahatkar
also began a two-day tour of Malda and Murshidabad to assess the impact of the violence
on women and inspect rehabilitation efforts, news agency PTI reported.

"We have received reports that women in the affected areas and relief camps are not
being treated properly. The NCW has formed an inquiry committee. We will speak to the
victims and assess the situation before submitting a detailed report,” Rahatkar said in
Kolkata before leaving.

The NCW team will spend the night in Malda and head to Murshidabad on Saturday. The
panel is expected to meet district officials, victims, and eventually call on the Governor,
Chief Secretary, and DGP in Kolkata on Sunday.

Tensions briefly escalated at the Par Lalpur camp in Malda, where angry residents
surrounded district officials, alleging that they were being pressured to leave the camp.

"Life in this camp is no better than prison,” one of the camp residents said.
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"They're trying to force us to return home, but it's still unsafe. We want BSF camps in our
localities in Dhulian before we consider going back," he said.

Security has been tightened across the affected areas, with paramilitary forces deployed
alongside the state police.

So far, 274 people have been arrested for alleged involvement in the violence.

The communal clashes in Murshidabad erupted during protests by sections of the Muslim
community against amendments to the Waqf Act, which they allege would lead to
centralisation and misuse of Muslim charitable properties.
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NHRC and West Bengal Governor Visit Violence-Hit Areas in Malda and
Murshidabad After Waqf Act Protests

A team from the National Human Rights Commission (NHRC) arrived in Malda district on
Friday to visit the areas recently affected by violent clashes that erupted earlier this month
during protests over the Wagf Amendment Act.

https://www.newsx.com/india/nhrc-and-west-bengal-governor-visit-violence-hit-areas-in-
malda-and-murshidabad-after-waqf-act-protests/

Srishti Mukherjee | April 18, 2025 12:49 PM Asia/Kolkata IST
Updated 10 hours ago

A team from the National Human Rights Commission (NHRC) arrived in Malda district on
Friday to visit the areas recently affected by violent clashes that erupted earlier this month
during protests over the Wagf Amendment Act. The NHRC team is expected to travel to
both Malda and Murshidabad to assess the situation on the ground and speak to those
affected by the unrest.

The violence, which broke out on April 11, led to the deaths of three people, injuries to
many others, and damage to property across both districts. Several families were
displaced, with many fleeing to Pakur in neighboring Jharkhand, while others took shelter
in relief camps set up in Malda.

Governor Reaches Out to Victims

On the same day, West Bengal Governor CV Ananda Bose also began his visit to the
region. He arrived at Sealdah Railway Station in Kolkata and boarded a train to Malda,
where he is scheduled to inspect the areas hit by the violence.

After reaching Malda, the Governor will first stop at the Circuit House. From there, he is
expected to head out to some of the affected neighborhoods to personally interact with
victims and evaluate the extent of the damage.

Once he completes his visit in Malda, Governor Bose will continue to Murshidabad,
another district that witnessed violent clashes during the protests.

Governor: “Raj Bhavan Will Do Everything Possible”

Speaking ahead of his visit on Thursday, Governor Bose assured that support would be
extended to those impacted by the violence. “Raj Bhavan will do everything possible for
the victim in collaboration with the State and Central government,” he said.

He also explained the purpose of his visit to the troubled areas. “| am going to the field to
see for myself the realities of the field. | will have an objective view of the matter. The
situation has been brought under control. We should take further steps to prevent similar
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instances in future. | will certainly visit Murshidabad... People from the area have
requested to have a BSF camp there,” Bose stated.

Ongoing Tension After Waqgf Act Protests

The violence started on April 11 after protests against the Wagf (Amendment) Act turned
violent. Demonstrations escalated quickly, resulting in chaos across both Malda and
Murshidabad. Properties were damaged, lives were lost, and entire families were forced
to leave their homes out of fear. Many of them fled to Jharkhand’s Pakur district, while
others remain in temporary shelters within Malda.

The situation sparked concern not just within the state but also at the national level,
leading to NHRC’s intervention and a closer look at the response by state authorities.

Calcutta High Court Steps In

Meanwhile, on Thursday, the Calcutta High Court ordered that central paramilitary forces
remain stationed in Murshidabad to maintain peace and prevent any fresh outbreaks of
violence. The court also stated that it would oversee the rehabilitation efforts for those
affected by the unrest.

In addition, the High Court directed political leaders from all parties—including the BJP
and the TMC—not to make any provocative remarks that could inflame the situation
further. The court made it clear that the priority must be restoring calm and helping the
victims rebuild their lives.

Looking Ahead

With both the NHRC and the Governor personally visiting the violence-hit areas, there is
hope that the needs of the displaced families and injured victims will receive urgent
attention. The presence of central forces and the court’'s continued monitoring have
helped ease tensions for now, but local communities remain anxious and uncertain about
what lies ahead.

As one resident of a relief camp in Malda said, “We just want peace and to return to our
homes. It's been a nightmare.”
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West Bengal: NHRC team arrives in Malda to visit violence-affected areas

https://www.aninews.in/news/national/general-news/west-bengal-nhrc-team-arrives-in-
malda-to-visit-violence-affected-areas20250418110401/

ANI | Updated: Apr 18, 2025 11:04 IST

Malda (West Bengal) [India], April 18 (ANI): A team of the National Human Rights
Commission (NHRC) arrived in West Bengal's Malda on Friday. The team is scheduled
to visit the violence-hit areas of Murshidabad and Malda following protests over the Wagf
Amendment Act in the state earlier in the month.
Meanwhile, West Bengal Governor CV Ananda Bose arrived at Sealdah Railway Station
on Friday and boarded a train to Malda to visit areas affected by recent violence.
After reaching Malda, the Governor is scheduled to proceed to the Circuit House; from
there, he will be visiting the locations impacted by the violence in the district.
Following his inspection in Malda, Governor Bose will be travelling to Murshidabad to
assess the situation in that district as well.
Earlier on Thursday, the West Bengal Governor said that Raj Bhavan would do everything
possible in collaboration with the Union and the State Governments for the victims
affected by the recent violence in the state.

"Raj Bhavan will do everything possible for the victim in collaboration with the State and

Central government,” Bose said.
He also stated that his visit to the violence-affected places was to get an "objective view"
of the matter.

"l am going to the field to see for myself the realities of the field. | will have an objective
view of the matter. The situation has been brought under control. We should take further
steps to prevent similar instances in future. | will certainly visit Murshidabad... People from
the area have requested to have a BSF camp there,” he added.
The visit comes in the wake of violence that erupted on April 11 during protests against
the Waqgf (Amendment) Act, which resulted in the deaths of three people, injuries to
several others, and widespread property damage. Several families have been displaced,
with many migrating to Jharkhand's Pakur district, while others have taken refuge in relief
camps set up in Malda.
On Thursday, the Calcutta High Court stated that central forces will remain
in Murshidabad for some time to maintain law and order and said that the court will
monitor the restoration and rehabilitation of victims.
The court also ordered officials from the BJP, TMC, and others not to make provocative
speeches that could escalate tensions. (ANI)
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Bengal Governor defies Mamata, meets riot victims: NHRC, NCW teams visit Malda
relief camps

The NHRC team visited the Par Lalpur High School in Malda, where hundreds of
displaced persons have taken shelter since communal clashes erupted in Murshidabad
on April 11 and 12 during protests against the Central Government's amendments to the
Wagqf (Amendment) Act

https://www.tribuneindia.com/news/india/human-rights-commission-team-visits-relief-
camp-in-malda-governor-heads-to-meet-victims/

PTI | Malda/Kolkata, Updated At : 09:46 PM Apr 18, 2025 IST

Teams from the NHRC and the NCW on Friday visited Malda relief camps to meet
Murshidabad riot victims, even as West Bengal Governor C.V. Ananda Bose defied Chief
Minister Mamata Banerjee’s appeal to defer his visit and interacted with the displaced,
prompting the TMC to allege political provocation.

During the Governor’'s visit, inmates of the Parlalpur High School relief camp in
Baishnabnagar, Malda, where few hundreds have taken shelter since the April 11-12
clashes, staged protests alleging “police-imposed censorship, denial of access to visitors
and inhumane living conditions”.

“This camp feels worse than a prison. Police are not allowing us to meet anyone and
narrate our ordeal,” a camp resident told reporters.

Bose, who left for Malda this morning despite a request from the CM to postpone his trip
“‘in the interest of maintaining calm,” said he wanted to independently verify ground
reports.

‘I am going to the field,” Bose told reporters before boarding a train from Kolkata.

‘I will meet the victims and verify the reports we have received. | will visit hospitals,
residences of victims and the relief camps. Central forces and state police are working
together to restore normalcy. After meeting the victims, | will submit my
recommendations.” At the camp, the Governor was seen interacting with children and
patiently listening to the grievances of displaced families.

“The women said miscreants came and attacked their houses, looted their property and
were forcible evicted,” he said after the meeting.

Asked about the complaints about inhume living conditions, he said he will seek a detailed
report and talk to the administration.

Raj Bhavan officials accompanying him took note of the complaints.
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Tensions escalated briefly when angry camp residents broke barricades and surrounded
district officials, accusing police of not letting them speak to the media or meet visiting
relatives.

Several women alleged harassment by police personnel and said they were being
threatened at night to not talk to outsiders.

“Police are treating us like criminals. We are being given dry rotis, bananas and stale rice.
It is hard to tell whether we are in a refugee camp or a detention centre,” a woman at the
camp told reporters.

In its suo motu cognisance of the violence, the National Human Rights Commission
(NHRC) dispatched a fact-finding team to the area and has sought a detailed report from
the state government within three weeks.

The NHRC members took note after talking to members of the affected families staying
at the camp at the Parlalpur High School.

The Commission on Tuesday had said that it had decided to send a team to conduct an
on-the-spot inquiry into the incidents, considering the seriousness of the situation.

A delegation from the National Commission for Women (NCW) led by chairperson Vijaya
Rahatkar also visited the camp to assess the condition of women displaced by the
violence, which erupted during protests against the Centre’s amendments to the Waqf
(Amendment) Act.

‘I am shocked by the condition of women and children here. They were forcibly evicted
from their homes and have gone through unimaginable trauma,” Rahatkar told reporters
after interacting with camp residents.

NCW member Archana Majumdar, accompanying Rahatkar, alleged that women were
molested and driven out of their homes.

“It is the state government’s responsibility to ensure their safety. What is the TMC doing?
Is the government trying to turn West Bengal into another Bangladesh?” Majumdar said.

The NCW delegation is expected to spend the night in Malda before heading to
Murshidabad on Saturday.

The panel is scheduled to meet district officials, victims and eventually call on the
Governor, Chief Secretary and Director General of Police in Kolkata on Sunday.

The ruling Trinamool Congress criticised the visits by the Governor and NHRC and NCW
teams, alleging that they were aimed at stoking tension in the already-volatile region.

“‘When the CM had requested him to delay the visit, the Governor should have honoured
that. His actions show an intent to create unrest. The NCW and NHRC visits are also
politically driven to help the BJP destabilise the situation,” senior TMC MP Sougata Roy
alleged.
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Countering the allegations, BJP state president and Union Minister Sukanta Majumdar
accused the TMC of shielding those behind the violence for vote-bank politics.

“The TMC is panicking because these visits might expose their nexus with the rioters.
They are appeasing miscreants for political gains,” Majumdar told PTI.

At least three people were killed and over 274 arrested in connection with the violence
that engulfed Muslim-majority areas such as Shamsherganj, Suti, Dhulian, and Jangipur
in Murshidabad district.

Security has been tightened across the region, with paramilitary forces deployed
alongside the state police to prevent further escalation.

Several families have fled Murshidabad and are now living in makeshift shelters in
neighbouring Malda.

The communal clashes broke out during protests by sections of the Muslim community
against the Centre’s amendments to the Wagqf Act, which, they allege, would centralise
control over Muslim charitable properties and allow for their misuse.
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NHRC, NCW Teams Visit Malda’s Parlalpur, Meet Victims of Murshidabad Waqf
Agitation

https://www.newsonair.gov.in/nhrc-ncw-teams-visit-malda-relief-camps-amid-
murshidabad-wagf-aqgitation/

Site Admin | April 18, 2025 9:35 PM

In West Bengal, delegations from the National Human Rights Commission, NHRC, and
National Commission for Women, NCW, visited Parlalpur in Malda’s Baishnabnagar
today. The delegations met with victims of the violence linked to the Murshidabad Waqf
agitation, who had fled their homes in search of safety. NCW Chairperson Vijaya
Rahatkar described the women and children in relief camps as being in deep distress.

The NCW team will visit the affected villages lincluding Jafrabad, Bedpara and Digri in
Samserganj of Murshidabad district tomorrow. Allegations were made of administrative
neglect and a conspiracy to destabilize the region. Locals demanded a permanent BSF
camp to ensure safety.

Meanwhile, Governor C.V. Ananda Bose also arrived in Malda. Mr. Bose has interacted
with the violence hit people of Murshidabad in the relief camps of Baishnabnagar, Malda.
Congress leader Adhir Ranjan Chowdhury criticized Chief Minister Mamata Banerjee for
not addressing the crisis on the ground.
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NHRC team arrives in Malda to meet refugees from Murshidabad violence

https://www.ptinews.com/story/national/nhrc-team-arrives-in-malda-to-meet-refugees-
from-murshidabad-violence/2475209

MALDA (WB): (Apr 18) A team of the National Human Rights Commission (NHRC) on
Friday arrived in West Bengal's Malda district to meet people who have taken shelter in
refugee camps after fleeing violence-hit areas of Murshidabad district.

The NHRC took suo motu cognisance of the recent violence in Murshidabad that broke
out during protests over the Wagf (Amendment) Act.

The Commission on Tuesday said it has decided to send a team to conduct an on-the-
spot inquiry into the incidents, considering the seriousness of the situation.
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NHRC team arrives in Malda to meet refugees from Murshidabad violence

https://theprint.in/india/nhrc-team-arrives-in-malda-to-meet-refugees-from-murshidabad-
violence/2594216/

PTI | 18 April, 2025 12:00 pm IST

Malda (WB), Apr 18 (PTI) A team of the National Human Rights Commission (NHRC) on
Friday arrived in West Bengal’s Malda district to meet people who have taken shelter in
refugee camps after fleeing violence-hit areas of Murshidabad district.

The NHRC took suo motu cognisance of the recent violence in Murshidabad that broke
out during protests over the Wagf (Amendment) Act.

The Commission on Tuesday said it has decided to send a team to conduct an on-the-
spot inquiry into the incidents, considering the seriousness of the situation.

The NHRC action comes following the receipt of a formal complaint about the violence
and the alleged human rights violations in the affected areas.

According to officials, three people were killed during the violent clashes that erupted in
the Muslim-majority areas of Shamsherganj, Suti, Dhulian, and Jangipur in Murshidabad
district. Many residents, fearing for their lives, fled their homes and took shelter in camps
set up in neighbouring Malda district.

The violence occurred amid widespread protests against the central government’s recent
amendments to the Wagqgf Act.

The NHRC has directed that a detailed inquiry report be submitted within three weeks.
PTI CORR PNT RG

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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West Bengal Violence: Governor Visits Murshidabad Defying CM’s Appeal

Ignoring Chief Minister Mamata Banerjee’s appeal, Governor C.V. Ananda Bose arrived
on Friday to visit the violence-affected areas of Murshidabad and Malda.

https://www.patrika.com/en/national-news/west-bengal-violence-governor-visits-
murshidabad-defying-cms-appeal-19538740

Kolkata+Apr 18, 2025/ 12:32 pme
Patrika Desk

Recent violence in West Bengal has created a political storm. Ignoring Chief Minister
Mamata Banerjee’s appeal, Governor C.V. Ananda Bose visited violence-affected areas
of Murshidabad and Malda on Friday. He aimed to meet affected families in relief camps
and understand the situation on the ground. Meanwhile, the state BJP has requested
Union Home Minister Amit Shah to visit Bengal and respond to Mamata Banerjee’s
accusations, in which she blamed Shah for the Murshidabad violence.

Governor Bose met victims in relief camps in Malda and assessed the areas affected by
the violence that erupted over the Wagf (Amendment) Act. He also discussed riot control
measures with district administration officials. According to Raj Bhavan, Bose’s visit aims
to uncover the truth behind the violence. On Thursday, some displaced families were
brought to Raj Bhavan by BJP state president and Union Minister Sukanta Majumdar,
where they met with the Governor.

Mamata Banerjee’'s Request Ignored

Mamata Banerjee had requested the Governor to postpone his visit. She stated, “Peace
has been restored, but the administration is still working to regain public trust. | could
have gone, but | will go at the right time. | request the Governor and others to wait a few
days.” Despite this, Bose decided to proceed with his visit.

BJP Calls for Amit Shah’s Intervention

Meanwhile, the BJP is planning a visit by Amit Shah. A BJP leader stated, “We have
requested the Home Minister to come to Bengal and respond to Mamata’s accusations.
We hope he will come soon and bring the truth about the Murshidabad violence before
the public.” However, the date and location of Shah’s visit are yet to be decided. The BJP
wants Shah’s visit to precede Prime Minister Narendra Modi’'s proposed visit, where he
may attend a GAIL event in Ranaghat, Nadia, this month. The BJP believes that if Shah
clarifies the situation first, and then Modi confirms his stance, it will significantly impact
Mamata.

This violence in Bengal has become a focal point of discussion, not only administratively
but also politically. Mamata’s accusations, the Governor’s visit, and the BJP’s strategy
have further heated up the state’s political atmosphere.
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I STTe & ATere fofd & SWaTTR H IRATTYR 818 W d Jgd RIfaR & haR &1 Isaurd
Wt 3 9 A < difsal ¥ gared o1 U8 Ued Rifar giRfeere d d gu giveie
3 & §1g TR gUABS! AT b fTT ST 1 3 | IASUUTE & H1Y PR HHATIBR SN
(CITESR) 3R ST AT SHRT (TTeftss) B & +f a5t ugd | IsauTd 9 &1 I8
SRT AT HHT SToi & 39 3FRIY & sTavig gafT, S I gt § oeT o1 i 3
flargTd g8l AT S| S99 R Juid S (CIUH) 3 3RIY T fob IsuuTd &1 g Hed
TSI & URT & 3R 9 Agiel 3R 47T weba &1

@ TR AUST P A1 3G! B)
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gRigrETe &9 R NHRC TaRM #, fid® ST A 70T IRER I feam T |exrl

https://www.republicbharat.com/videos/india/murshidabad-violence-nhrc-action-priyank-

warns-mamata
Uf&T=E Apr 18, 2025 at 4:38 PM IST

UfEH ST & GRIGETE ¥ Yed! T 3fd AP AR SN (NHRC) BT AR & 371
TR 81 NHRC & I&® fORies Sl & Ad@ d oI vei ¢ gRferere ugd 81 a8 &
ed HUl H SR Wil T Gaehrd B, ! ald AT 3R R RO duR HR AT &I
Rl
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A & fEUTRT SATH] BT SRT HA AT UgH! NHRC & - NHRC WEST BENGAL

VIOLENCE

U3 §TTa B 9o RNy TTaH &1 dex gU ORIy UGRM arel &3 HT ool o+ & o
NHRC @1 &9 Ugd T ©.

https://www.etvbharat.com/hi/!bharat/west-bengal-nhrc-team-arrives-in-malda-to-visit-
violence-affected-areas-hindi-news-hin25041802031

By ETV Bharat Hindi Team
Published : April 18, 2025 at 1:02 PM IST
3 Min Read

HTeTeT: TSR AP AFAISR AN (TTTH SR BI T <HH YehaR DI UIEH ST &
ATeteT Ug. 3 A9 0 § 99t TeE ST B de) gU faRly UexiT et &8 &1 R
ERUIl

TR & Al TTTIIRE BT Ig RT 9o (FRNe) fAaH & fRams iRy uex[ & SRM 11
31Ud D1 YS! 6T DI oebR Bl 8T 5. 3 fedn | ofiF ANl b1 HId 81 T8 31R b3 37 g
81 0. 39 91 § 1ges YufRy o1 JHaH gail. B uRaR fwifid g e ¥, R | v
IRES P UIPs ford & =l MU &. 98 39 391 & 1a H3al A Hrerar # Ri1fd wed RAfRT H
IR A E.

=g o9, ufdm S & Iogura A ofFe 9 hAR & RaTeeg Yad ©IE Ugd 3R
giferan R § wuifad &=t 7 ST A F forg ArereT o arelt ¢ H JaR g, /il Ugan
& qIE IoTUTd Wihe B39 S, a8t ¥ ok e # e @ wwifaa il &1 gRT e,
Areel 8 Mg o 918 IoaaTd a gRigrETg | Hf R &1 side ax & farg S,

SO Ugd AR I ISaUTd A $gl [ I5THIA 81d 81 | g3 fodl ¥ yuifaa difsdr & forg
$g 3R IS BRI & 1Y FAAHR 8 BRI BT, T 3 Fel,

"IISTHIT I 3R Hg PR P 1Y ety fifsdl & fore g3 Iva warg s

IGUTd &l

" g T8 AR 981 DI Thidd ST, H AT P axgRe deldb I S, fRUfY R i ot
forar mar 8. gH yiowy & Tt gt A & AN SR pey I =ilee. # g Tu @
gfieTaTe ST, a6 ATl A 981 SLIUh HU a9 &1 SRy far g.

TR Y ol TIUGRNRE BT T8 GIRT 9 (F=ier) fIfgw & e oy uesfa & R 11
3T DI HSH! fETT DI AHR 81 6T 3. 39 fea & 9 &N b1 HId 81 713 3R B3 37 °1gd
GEL
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39 & & e Tt &1 JHH gofl. s URaR faRifd 81 MU &, ford @ &% RIS &
s el 7 9d U §. 981 39 R & a1g w3al A Al § Rifid gd RfoRi # IRur et ©.
gRierEre & 8 $© IHT d% & ¢ YR&T §d

S o P FaR &1 Hab 3o AR - H8 [ Hard 96 B SR IR §AY I8
¥ fo o2 gmg & forw giXfarere & € Q7. I &l f& sreraa Wifsdl @) gl 3R

AR &1 TR 0. Sferad 3 oA, Siordt 8iR 3 & Ad1sfi dl HSHS, HIT0T Tl
A 1 Y 3w faTT 8. 39 HSHTS, HINUT § TH1d Sg B SATRIPBT STarl s,
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gRRierare G & a1g NHRC @1 & Araer TRumdf fRifaw &1 SRt H¥3it

https://www.jantaserishta.com/local/west-bengal/nhrc-team-to-visit-malda-refugee-
camp-after-murshidabad-violence-3960906

April 18, 2025

Malda ATeIGT : PR HFTSR SRNT (NHRC) 1 Ueb S YehdR bl UFEH STl &b HIeTal
o TROM RIfAR &1 ERT BN | TFAR B X W TH URE &, NHRC & T Ui S A
HgT, "NHRC & RIGIRGl &1 U 1 oot Uiy ad & draer § Rondf RifeR &1 g
Cauilk

g TRT 99 (FReF) AT & e Ry TR & GRM 11 30d &l ved! fda &
HeToR 81 T8 8, S uRumaasy 9 |l ot Hid 81 718, &S 310 UId 8! 7Y iR s
TRy HT THUH g3l B URAR faRAd g1 MY §, foFH ¥ o8 gIRWS & uigs ford # 9al
T 8, e 3 = Hierer H Rfd Irgd fRfaR) & wrour < 21

TSAR $ HAG I AT - Bl [ BIH-TaRIT T 3G & o HE1d 9 $& 907
& gRferare o @ 3R w8l fr srerad difsal @t seTet ok grafa &t R wah
3feTad A HroraT, Aeadt 3R 3 & USiUHIRGY B HSHRS, HIWUT 7 &= o1 +ff simewr faan,
I8 a1a 96 IhdT g1 <L e O SR 5T 9 AR} & WeUs A I AR Bl
fear Q guifad it & qHate o1 gfaen & fore ue aftifa nfda s o1 e fean s affa
H I AMATYSR SN (TTTISHRET), Ui STd ISR STRIRT 3R 1oy At Jar
UIYDHRUT b & QMAe I |

afyeTedl Tsdlde g feaRara 3 &, "®Id o A & I forr 8k 4 gef R SR
fean| ®1¢ difsdl & gal ik F8Tell IR foaR S I WHR & 37 (fRam difsdl) &R
e I 39 ST &1 UeeH &1 o | U iHfa fdd o3 &1 31w faar m §, fors
IS HFATBR SHTART, IAe8 AHANISGR RN BT TP Hasd g SR Aiafa difsal a1 auft
grESfl R AR Sl iR $IE sqH! FATRF S| SFTel HIE FdTs THAR HI AT |
T P UfafAfAa o I8 TSalde STl §) A del fb BI¢ A e faan 8 fos fosht 1 oft
HSHIS 9T o B SIAN gl of Siait|

BT 6 A BT, "R HAANIBR AT, e HAANIBR SN R Iy fafdes ot
TIRIERUT ¥ Uh-Udh TG B < TfSd Bt SErit | d Wi Bl GRT Hl 3R a1 & DI B
fa1E TN gatq Qo1 &1 faeaR I & U 31 S THIRT, Wetsis 3R S gl
&1 qul ISR & Bt AR B, Afch Tg 8T AT 11" UTEH ST HIoTT Sfeaef 3R b
T i AR A PR &I gRieare ifar & Wifsal & ary ufdm sa o reaura 94,
e 9 ¥ AThid &1 | ToeR Far & Uifsdl & uRar! & A1 IeTHa Ugd| 3R
PIADHTAT HISTUT 3fegef THEAT BN 3 FHel, "SI ofd 6T § 3R I8 dob JH 37T 31,
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SHTT g ToauTa e ST § 1 g9 9 Pl 3R GereaE & wwe of 3@ | ufdm s
WPHR 3R gfery TTerd Rie ¢ @t 81 59 Wifsal & qra g1

I a9 A wel fe 9 G uwifad &3 &t Rfa &1 emdes w1 & fou
Hd gRiamEe S| 89 A U6 Jaleerdl 9 & Jaidd Hd gu¢ del, "H G &F $i
IRafa@marst B @ & fau &3 ¥ o X1 g1 & dma &1 ey efPdior w9 [Rufa o
gz o @ o g1 g yiasy B Ui gersht &t A & o 3R Fed IoM @iyl o
?@HW@WW@WW...%%W%@TW%WWW&W
"

UfYH SIS & oTUTe A B8l fob oI g 3R T BRI & 1Y iaas difsdl &) 7eg
o foIE &R Tya Ty S| 9 &, Ui §Td & GeaHE AT Sl A del fd a8 a1g |§
gRiemare off Sl o gRiareTg st gRieare & sriifd &t Sig & e te Tgssel
&1 T fma AT §1 o9 WHR WSl & foe R st v gRferere & aml &
fIYTT BT B B PHIA FR LT 7, T SIS Bt THHH 3 BTl ITi- 99 I=Ne
3Ty oI e gRiemare # gT forty yesfH # AR U ar & IRaR] & 10 dRG $UT BT
31T ¢ B+ IS0 HI | (TUASR)
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Murshidabad Violence: gfRigraTe &1 & a1 At d IRunfial I fre= ugan NHRC
d, R St R

ST HHATIBR STERT (NHRC) B Teb A1 11T Arcrel ugelt 81 g8t difga wRonfiar &
e & 91y gt 98 f&ar uwiferd st o1 a1 Ht St 3R Rl duR ot

https://navbharatlive.com/west-bengal/national-human-rights-commission-team-
reached-malda-to-meet-murshidabad-violence-victims-1191213.html

By i Hidrdd
Updated On: Apr 18, 2025 | 01:05 PM

PIABIT: TP DI b faRIY T IfEm §a & G R PR % gl 15 | gRigrare | g
&1 g & J1G 9 G B! a1agUl 81 U & | AP HFATIBR SN (NHRC) B T EHH
31Tl HeTaT UgH g1 ¢ HqRferaTe 3R Hrerer & fean UHIfad Sefieh! o akT STt 3R Ruid
TR | R gHIfad Samen! § St St § anT Arder fyd RifaRl # TR fow gu g

TIUESRE &1 Th G UiHH ST & Aieial i T o 3« 9 e ugan fogiq
ARferere St & & gwifad semet § HrTeR agi TRomelf RIfSRY & R0 & <&t R
TSR 7 g1d & gRiemere # aaw (@=neE) Hffam & fodiy § vsa! & &1 W@
T fera

TR A S ReR ¥ ff <fiH g & fae At

TSR A ATeIE & 1Y B 31T s 3alah! Bl oRT fba g | iR &t aar i eruet Ruid
dl TR R 3B 7, T B S PR 3R Yoy TR ¥ ot & &) aa &9 9w &
iR Ruié Aft 81 glRferere & smRikes, g, Yo ok SR & gfees 9gd same! |
g5 [Eu® IsUl & SR diF Al &t o =ielt T3 o STafes ws arad gu 3|

R BSHR Aeral § TR RifeR ug o8

ARferere RO o & o3 o dIShIs & WY ST Bt aREMd gs A g1 & §1¢ UaRIY
AT 3T TR DI BISHR oM & [T TSR &1 ¢ & | AFANIDHR HRT A geT Hl ddx W[d:
I3 foram 3R ATerer H IRUTRATT ¥ firder &1 o SRIF T-a 39 aR | SHaRT ot
=g 1Y g AR & A b1 om JHTy 311 38T & 377 I R RUIE IR BR TRBR &l U
S|

ITouTe Wt gRiemeTe SR o Tad &1 Sl

B & a1y GifSdl et 3=i- ®er o for i difsa &g afgans 3w firem ugsh ot
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Y SR 371 el g1 & it faaferd g1 mar uti 391 o1 U1 i a8 gRierere S difgdl
3 e | 53t el & g8 o figar uwHifad sares &1 SRT S|
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TATTARA! &1 g YRierare fFar & wuifad tRnfdat § firem wrerer ug=n

https://hindi.theprint.in/india/nhrc-team-reaches-malda-to-meet-refugees-affected-by-
murshidabad-violence/807912/

HIYT | 18 April, 2025 12:20 pm IST

HIaT (A3 ST), 18 U (HTST) AP AHAMIBR ST (TTLISHRET) BT T & Uidd
SIS o ATde] fordt & YehaR &1 3 AT 3§ e ugan [+ giRierare fora & féar wuifaa
galp] O HFTHR TR FRfaRt & TRur <t 3

TSR 7 g1 | gRicEK o gow @Ry iy & Ry & ysa! e &1 w@a:
T feran|

S{TNT A TIAAR B el fos I Rufq & 7R Y S gU gc18h &1 S & ol U
o Yo &1 aar fear g

TITRAT 3 yHifad &=t # & 3R i AFafYeR IcdvT & §R H T NuiRe
fRrprad fiiem & a1 T8 HRATE B 2|

fYTEl = S for gRieETe ford & IHRRAS, T, Yfera™ iR SHqR & gRad 9ga
AP H g3 fe0® FSUl & QR o9 Al &t Hid 81 T8 | s R FHarit et i sam
& fAIE 30 TR BISHI HIT T 3R I514 TSR Araer forat & s e RfaRy # zRor &t

g 891 Hg WHR gRT 8T § gah FfAfaH A fHu 77U IxneHi & Raare e fajiy &
CIERE]

TTERE! 3 e faan B i 7 awre & iR e favga St e o= 1 ol

Yo Ryt gt

T

Tg TR “HTOT gl Tkl 3“3 WIS’ gRI T 71 3. 3T dhee & forg ffife Rier 71 &,
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T B WY | TR HH A Araer # Igd RAfAw &1 R A, Isgure Fn
yHIfad &5 & fore g

Get Latest fg=dl THER, Breaking News on India at LatestLY %EDITI@HWWRW
(TCTUISREY & Th ol A YehdR & UIYH S & HIdial Ugad 39 arll § GaTdTd o1
e gRiemEre ford & G uwifaa asff & Wex T SRt Rifer & TRor ot 8, @@l
TUTE 1.4t ee g oft forel & o xam 81 e g

https://hindi.latestly.com/agency-news/nhrc-team-visited-relief-camp-in-malda-governor-
leaves-for-violence-affected-area-2582382.html

Tol =gST Bhasha Apr 18, 2025 04:36 PM IST

HICG/DITDBIAI, 18 U AP HAINIDR SHTANT (TTLSARET) P Th &l - YehaR I UlEH
A & AT UgIdR 3 Al I Jared &t el glRfamre e & & gyifad &t @
HITHR T AT RIfeR & TR0T <t 2, a8t Trsuura ). eic o ot el & fore 3@ 8t
T
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Murshidabad Violence: fé&ar dif$di & Traura Hidt e A ot garedrd, ST 14,
Hgl- gl HRATS

Murshidabad Violence: Uf&H ST o Is90Tel Hidt 311G a A YehdR &1 ATeal o Udh
e AR S fean fifgdt @ garerd &1, 321 a8f 38 @ Il A a1d it 31, 3=
difsdl &1 YT faar ot Sieg g1 SRl TR Hrars R,

https://www.prabhatkhabar.com/state/west-bengal/murshidabad-violence-governor-cv-
anand-bose-reached-malda-met-victims-of-violence/amp

By Pritish Sahay | April 18, 2025 10:08 PM

Murshidabad Violence: U8 STTd & IoduTd Iidt 3THe a  HITGT S Uifsdl o
qATPId &1 GRiamEre & G HSdh- & d1g I AN 30T IR-aR BI8HR T B+ IR
oIR8 T &, YehaR I HIeTeT ST Ao - gt &t gy oft. Garerd & o1 3o
gl o 1 & A R S HRATS M. T9Y Ugel U=l 1 G&IH HHIT Soi 3 34
31U GRT CTe BT SR T o1, 2t St § P AHaTISR ST SR g Afga
TART A Ut YHAR B ATelaT Ygadx YISl I Gellhrd o o,
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3use 1 gRigare & Isaura I ufgearsi A i far g, drears 1 3y

https://www.livehindustan.com/ncr/new-delhi/story-west-bengal-governor-addresses-
violence-victims-in-malda-refugee-camps-201744995387744.html

18 30d 2025

U3 SIe & JuTd Hidt 3 a3 Ardel B fawiifud uRari @ gaidrd &t | afgarsi
3 S fo FEHTRN = 39 Wi IR g9 fova, TRy Te ot 3R 3¢ ofeR- dead & (G|
YT ...

- FgT, AR 7 ORI UR gHaT fopar, Uy Tt 3R STa WIman

- TROMT fRfaR & o9 A 9 § &1 91

- foenfia ufkart @t Riemadl & igde 1

HTAGI/ T, ToiT|

U3 ST o IsTuTd Wid! e aN YhdR & ATda] Ugdes RifaR! § < difsdl 9
ATHTd 1| 3 GRH a1 uRaR! 3 o1 a¢ a4t fan|

JUTTR & URAR 8T8 Whd H fa IRomT fIfar & ITsqurat A B 5= T 91 &1 3R
ORaR] @1 RIerd! i iy JAT| Afgarsit 7 T SMueid! add g &gl fob fgan &
R UL 3 3R 37 TR TR e foh | ITh! TUfy T 3R SeR STd R

f&ar| a5 ISt 9aTd §U P AlRAnd 1 UST| S0 GRSy fea fos R &1 gr o=l
¥ o afthg HRarE ot et

¢ ¥ Ugd grefal

TEIHAT THAT §Toh &) AT RIRTT B B S(UT DI [N HRd §U AT YEHaAR Y8
PIABI A ATAGT o 4 Ugd | Fdwa ¥ Ugd 3514 §aml o o Wad U I STHH Rare
&1 Y ST I18d g | ST WSl & GaTewTd el | S5i- Bal fh Helg §a 3R I
gfery I fUfS 98T & & o firdes & ok 38 | | difsdl ¥ firem & a1g ag fRuid
U1 S| gRRierEre & g8 391 &1 g1l &1 Hal -l Hd gu JoauTd a9 A Hal [
T H 39 aRE DI ge1sh & ot Hft sei=d 781 fovar o wevar| Ruic & garfas, saard
AR &1 gRierare ffamd &t &1 off SR |

ared § Pid Blb1 gl

IS A Fet, Usa it giferere ok Areer Sl $© g3 3, a8 St 181 811 a1feu ol
ST Bt 8! R el iR R A @t =1fee 2| 39 garfass, s § faftrs il W™
& 3197 1aTaE U & 9rA 3 Yl B 8 &t T fd &l @ HRA1 8N 3R g |
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MR B BB RN | T Th T B g, S et H Wifey 3R FigTe, 918 WaA & forg
IS g

AT A SR s die STl Y o

ATAE] & qUETR H IRAARR 8T8 W d ed AR # Jha! fawfid uRar! 7 IR ot g1
g1 TR g o TIIY T4 SRR 3R Urefeat o HROT AN URRIH 81 Y| YhaR DI od
ST T SRT B aTa T, I Ugd I8! HIslg ATl A 3R @ o gfery S
A DI AN T8I < Y6t ¢ | FRIfaR & Hiclg N A Srouawl o RIars e fhan 3giq
ogl, I8 IfaR o +ft +ft Sear 81 719 99 SiR ¢ T, 9id TR fRfoR At A aikds
drs fau iR fora eIl i R foran| I5I gferd R SR o o 3 9% Hifean ¥
1 A 1 RRAGRT ¥ e 781 ¢ X5 © | B8 Afganstl A gioe il gRT Sdis &1 3R
T 3R HEl o 3 I T aeXt ATl & &1 9 B DI 4Heb! &l 31 X! ¢ | FRIfoR & A
T Hfeel = $T i g g0 Ty SuRIRR ST soaeR & 6! ¢ 1 g8 gt Afear, dat
3R St 1ad fou 91 3R B

HISIGT UgT HHATUeR TN, UifSdl 8 St JaThld

ST AFATYDR ST (TTTHHREN & Teh Gl 7 YehaR DI UIYH STl o ATl Ugadh
TR a1 ARl ¥ Garerd &t | giRigrare o & G guifad &3 ¥ YN Th SRRt
fRfaR o A 3 IR0 S B | TSR A & &1 Wd: I o U1l 39 gl | Hiea]
& UR A9 815 ¥pd H RIfdR # I8 I8 THIfad uRar! & Tawl ¥ a1d &1 | SR A $al
for 3T fRufay &t HfRar & Sad gu ve aurad ga oM &7 e fsar § ok dF
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TS STE 3 IoA9Td Widl e 9 gRIGETg < Uifsdl ¥ e o X8 81 9F & GRA
9 A el fob ar < difsal ¥ fraex fRufa &1 Sire ol

https://www.jansatta.com/national/west-bengal-governor-cv-anand-bose-going-to-meet-
murshidabad-violence-victims/3926100/

April 18, 2025
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‘foredt ot Staa w ifa g+ aifew: uf? e & TsauTe s 9 gRieeTe ugw,
Igd Rifar A fFar yurfaal @ faa
https://www.haribhoomi.com/national/news/west-bengal-wagf-bill-violence-governor-cv-
anand-bose-visits-murshidabad-and-malda-live-updates-80019

Murshidabad Violence: STTd & IrsgaTd 4t dt 3T S YEHAR (18 31Ud) P fedr guTiad
& BT SRT B & fo1T AT U IsuuTd 81 2 o aa gRierare 3R Ardal &1 SR1 |

Raju Sharma
Published: 18 Apr 2025, 01:00 PM IST
Last Updated: 18 Apr 2025, 10:06 PM IST

Murshidabad Violence: Uf3H §TTel & adh TRNEA ST o o1y H g veri= gofm | ged
TG e giRiarar d g5 | §71Td o JsauTd WidT $THg a4 YHaR (18 3Ud) P figar guifad
&7 Ugd | $9 SRM 3611 Xgd IR H S e wHifadl 9 =i &1

Med RIfaR # Isqurd & Ugad g1 SHRI-dbs) 7d T | e difSdl &1 Aag &= e v
T off I e 9Ted 9, dfer gier = e e, o faRly UeRM & @ | Isaard 2
fe7 gRferare sk Araer & fear uwifad same! iR zRomelf RfeRt &1 GRT B3| P, &
ST Rufer &1 SirgeT o foeddt oft eiad wR wiifa wiftd g+ =gyl

#WATCH U3 STTe o Jrsgura 91dl. 311G a9 Rigreige Yod W Ugd | ggi 9 9 fgan
YTfad ATeaT STE | pic.twitter.com/Edznjgfduy

— ANI_HindiNews (@AHindinews) April 18, 2025
AHATI®R Bt A ot B SR

P HHATYBR SN &1 < gRiaEe ffar R 9 o/ g1 YehaR @l gy
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gTcHh HIdal G 8 T3 & | NCW & ATdar ik gRiarare &1 gk sl | féar difsal 9
AT B ST | AR O STt & STUR TR ROE TR &1 e, o 6g TRBR H1 Iian
SITE|

#WATCH Ui §TITel: AP AFEUBR ST (NHRC) 1 Teb ¢IH Heial Ugdi| dH
gfRferare iR Areier & &1 UHIAd SaATH! BT GRT BN pic.twitter.com/2gVZyNYyXg

— ANI_HindiNews (@AHindinews) April 18, 2025
ST A gt AT HHdT B fdie
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Centre approves IAS appointments: Here are the new secretaries taking office soon

Among the ACC approvals was the extension of the tenure of Bharat Lal as Secretary
General of the National Human Rights Commission

https://www.theweek.in/news/india/2025/04/18/centre-approves-ias-appointments-here-
are-the-new-secretaries-taking-office-soon.html

By The Week News Desk Updated: April 18, 2025 17:53 IST

Samir Kumar Sinha, Additional Secretary & Director General (Acquisition), Department
of Defence, will now move to the Civil Aviation Ministry as Secretary

The Appointments Committee of the Cabinet (ACC), under the Ministry of Personnel,
Public Grievances and Pensions, on Friday announced the approval of various IAS
appointments. A significant chunk of them came from the 1994 IAS batch under various
state cadres.

Samir Kumar Sinha, IAS (Assam-Meghalaya cadre: 1994 batch) was escalated to the
Secretary, Ministry of Civil Aviation. Sinha would take the post from Vumlunmang
Vualnam, following Vualnam's appointment as Secretary, the Department of Expenditure,
Ministry of Finance.

PMO Additional Secretary, Hari Ranjan Rao, IAS (MP:94) was also appointed as Officer
on Special Duty, Department of Sports, Ministry of Youth Affairs and Sports. Rao will be
in the rank and pay of Secretary. “The officer will take over as Secretary, Department of
Sports, Ministry of Youth Affairs and Sports” read the circular.

Other significant postings included Rajesh Kumar Sinha, IAS (KL:94) as Special
Secretary, Ministry of Ports, Shipping & Waterways; Ranjana Chopra, IAS (OR:94) as
Special Secretary & Financial Advisor, Ministry of Culture.

The ACC also extended the tenure of Bharat Lal, IFOS (Retired), as Secretary General,
National Human Rights Commission “on contract basis for a period of one year” beyond
June 30, 2025.

Most of the IAS rejig comes into effect on the superannuation of officers in currently
assigned positions and/or reassigning of IAS posts—most of them falling on May 31,
2025.

Other postings in the ACC notification include:

Meeta R. Lochan, IAS (MH:90) will be the Secretary, National Commission for Backward
Classes, Ministry of Social Justice & Empowerment. K Moses Chalai, IAS (MN:90) will be
the Secretary, Department of Public Enterprises, Ministry of Finance. Manoj Govil, IAS
(MP:91) will be Secretary (Coordination), Cabinet Secretariat. Vandana Gurnani, 1AS
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(KN:91) will be Secretary, Ministry of Labour & Employment. Rajit Punhani, IAS (BH:91)
to be Secretary, Ministry of Skill Development and Entrepreneurship.

Ashish Srivastava, IAS (MP:92) will be Secretary, Inter State Council Secretariat, Ministry
of Home Affairs. Vumlunmang Vualnam, AS (MN:92) will be Secretary, Department of
Expenditure, Ministry of Finance. Nikunja Bihari Dhal, IAS (OR:93) to be Secretary,
Ministry of Parliamentary Affairs

Rakesh Kumar Verma, IAS (PB:93) will take on the role of Director General, India
International Institute of Democracy and Election Management (the rank and pay of
Secretary).

Anuradha Thakur, IAS (HP:94) will be on Special Duty, Department of Economic Affairs,
Ministry of Finance (the rank and pay of Secretary).

Shri Rajesh Agarwal, IAS (MN:94) to be Special Secretary, Department of Commerce,
Ministry of Commerce & Industry. Arvind Shrivastava, IAS (KN:94) will be Secretary,
Department of Revenue, Ministry of Finance. Vivek Aggarwal, IAS (MP:94) is set to be
Secretary, Ministry of Culture, while Santosh Kumar Sarangi, IAS (OR:94) will take over
as Secretary, Ministry of New and Renewable Energy.

Pallavi Jain Govil, IAS (MP:94) will serve as Secretary, Department of Youth Affairs,
Ministry of Youth Affairs and Sports. Nidhi Chhibber, IAS (CG:94) will take on Special
Duty, Ministry of Food Processing Industries (the rank and pay of Secretary).
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NHRC asks Ministry of Civil Aviation to review use of vernacular languages in flight
announcements

There are language-related laws in states like Odisha for maximum use of the vernacular
language in official documents, the petitioner said.

https://www.newindianexpress.com/states/odisha/2025/Apr/18/nhrc-asks-ministry-of-
civil-aviation-to-review-use-of-vernacular-lanquages-in-flight-announcements

Express News Service | Updated on: 18 Apr 2025, 9:26 am
1 min read

BHUBANESWAR : The National Human Rights Commission (NHRC) has asked the
Union secretary of Ministry of Civil Aviation to examine the use of local vernacular
languages in the flights flying to or from a particular state.

Considering the petition filed by lawyer and human rights activist Radhakanta Tripathy,
the apex human rights panel has sought for an action taken report within a period of 15
days.

The petitioner brought to the notice of the NHRC the difficulties faced by the people who
do not know English and Hindi. There are many senior citizens who cannot speak or
understand English and Hindi. Moreover, there are language-related laws in states like
Odisha for maximum use of the vernacular language in official documents, he said.

Tripathy had demanded the inclusion of local vernacular languages, including Odia, in
flight announcements, safety instructions, and general communication within the aviation
industry in the country.

The complainant had also brought out the difficulties faced by passengers who are not
fluent in English or Hindi, particularly from the rural areas. This exclusion (non-availability
of announcement in vernacular languages) violates their right to access information as
guaranteed by the Constitution, he pointed out.

Stating that the allegations levelled in the complaint are serious violations of the human
rights of the air passengers, the NHRC has directed to look into the matter and come out
with a solution at the earliest.
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In the defence of Urdu, the case for linguistic diversity

https://www.hindustantimes.com/opinion/liberal-public-intellectual-who-wrote-realist-
fiction-101744989504637.html

ByTahir Mahmood | Apr 18, 2025 08:36 PM IST

The Supreme Court judgment in the case involving use of Urdu on a municipal signboard
is an eye-opener.

“Before us is a fellow citizen who has taken great pains to take this matter twice to the
High Court and then twice again before this court. What the appellant thinks may also be
the thinking of many of our fellow citizens. These need to be addressed.” With this
meaningful observation, a division bench of the Supreme Court has decided an appeal
challenging why the municipal committee of a small township in Maharashtra wrote its
name on its office signboard, along with Marathi, in Urdu (Varshati v State of Maharashtra,
2025). The court’s observation cited here reflects its annoyance and worry about the bias
now widely prevailing in society against this beautiful and melodious language born and
brought up on Indian soil and recognised by the Constitution as one of the country’s
principal languages.

The overzealous appellant in the case had left no stone unturned to ensure that her
conspicuously unconstitutional thinking got the nod of a competent authority. Step by
step, she agitated for it before the hierarchy of local bodies, the Bombay High Court’s
Nagpur Bench, and finally the nation’s apex court. She tried to strengthen her case with
reference to a new law enacted by the Maharashtra legislature during the pendency of
her appeal in the Supreme Court, under whose direction the High Court reviewed its
decision but stood by it. She then returned to the apex court for relief, as if heaven would
fall if Urdu was allowed to remain on the signboard of the office of her township’s
municipality.

It was not the first time the court took up for decision a challenge to the legal tenability of
the use of Urdu language for an official purpose. A Constitution bench of the court had
once rejected an appeal against the declaration of Urdu as the second language in Uttar
Pradesh (Hindi Sahitya Sammelan v State of UP, 2014). The judgment of Justice
Sudhanshu Dhulia in the case under comment is eminently readable and an eye-opener
for those elements in the society who are blinded by fanaticism to the abundantly clear
constitutional provisions relating to the needs of a multilingual State which India has
always been. He began it with an Algerian scholar’s words, “When you learn a language,
you don'’t just learn to speak and write a new language. You also learn to be open-minded,
liberal, tolerant, kind, and considerate towards all mankind.” Firmly holding that “Marathi
and Urdu occupy the same position under Schedule VIII of the Constitution of India”, he
rejected the appeal.
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The bias against Urdu had raised its ugly head in the last few decades of the pre-
Constitution era. Mohammad Igbal, creator of Saare jahan se achha, Hindostan
hamara (Better than the whole world is our India), had lamented it in some of his poems
of the late 1930s. It showed its face again during the framing of a Constitution for
independent India, but the noble architects of that wonderful charter of governance
adopted in 1950 did their best to nip it in the bud. First of all, the Constitution declares,
under Part Il on the citizens’ inviolable fundamental rights, that any section of citizens
residing in any part of India having a distinct language and script of its own shall have the
right to conserve the same (Article 29). It then provides answers, in Part VIII, to all
possible issues that may ever arise in the future in respect of the use of a chosen
language as the so-called “official language.” Here, the Constitution determines the status
of Hindi and English as official languages of the Union, provides for periodical setting up
of a Presidential Commission and a Parliamentary Committee to suggest updating of the
law on the subject, and enables each of the states to adopt any number of “official”
languages. Remarkably, under a separate provision in this Part, the Centre is authorised
to ensure recognition of a minority language in any state for official use. Finally, Schedule
VIII of the Constitution names various languages for recognition by the states for official
purposes. While Urdu was listed in it from the very beginning, the Schedule has been
repeatedly amended to include in it more local languages.

In the case under comment, Justice Dhulia said, “The prejudice against Urdu stems from
the misconception that Urdu is alien to India. This opinion, we are afraid, is incorrect as
Urdu, like Marathi and Hindi, is an Indo-Aryan language. It is a language which was born
in this land. Urdu developed and flourished in India due to the need for people belonging
to different cultural milieus who wanted to exchange ideas and communicate amongst
themselves. Over the centuries, it attained ever greater refinement and became the
language of choice for many acclaimed poets.”

The learned judge cited the glowing tributes to Urdu once paid by former Chief Justice of
India and NHRC chairman MN Venkatachaliah, who said, “Urdu language conjures up
and inspires deeply emotive sentiments and thoughts from the sublimity of the mystic to
the romantic and the earthy, of perfumes of camaraderie, of music and life’s wistfulness,
and a whole range of human relationships. Its rich literature and lore is a treasure house
of the noblest thoughts on life’s mysteries.” To these accolades, Dhulia added that Urdu
remains “the finest specimen of ganga-jamni tahzeeb (interwoven cultural traditions) or
the Hindustani tahzeeb (Indian culture), which is the composite cultural ethos of the plains
of northern and central India.” Concluding his judgment, the learned judge said, “We, the
people of India, have taken great pain in resolving the language issue at the Centre, which
is our unique achievement considering the linguistic diversity of the nation.” But will this
latest verdict of our apex court succeed in disciplining the jealous opponents of one of the
sweetest languages of the country?

Tahir Mahmood is professor of law and former member of the Law Commission of India.
The views expressed are personal
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Odisha: TR A ARG IFAT HATAT & HIET HIA BT Bal

https://jantaserishta.com/local/odisha/nhrc-asks-ministry-of-civil-aviation-to-review-
3961087

Subhil8 Apr 2025 10:09 AM
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